2241 General Budget—

Mr. Speaker: The hon. Member's
statement in the House that he does
not know English sufficiently well, is
not very convincing, but if he wants
it in any other language. he should.
in that case, request some obliging
friend of his to get the translation.
It cannot be done by the Parliament
Secretariat.

INDIAN » COMPANIES (AMEND-

~ 7_‘3,’;:'MENT) BILL

The Minister of Finance (Shri C. D.
De;hmukh): I beg to move for leave
to introduce a Bill further to amend
the Indian Companies Act, 1913.

Mr. Speaker: The question is:

“That leave be granted to in-
troduce a Bill further to amend
the Indian Companies Act, 1913.”

The motion was adopted.

Shri C. D. Deshmukh: I introduce
the Bill.

RUBBER (PRODUCTION AND
MARKETING) AMENDMENT BILL

The Deputy Minister of Commerce
and Industry (Shri Karmarkar): I
beg to move for leave to introduce a
Bill further to amend the Rubber
(Production and Marketing) Act, 1947.

Mr. Speaker: ' The question is:

“That leave be granted to in-
troduce n Bill further to amend
the Rubber (Production  and
Marketing) Act, 1947.”

The motion was adopted.

B‘lslhri Karmarkar: I introduce the
ill.

GENERAL BUDGET—DEMANDS FOR
GRANTS

Pandit D. N. Tiwary (Saran South):
I find that there is ‘a change in the
programme today. In the previous
programme it was stated that plan-
ning and river valley projects would

be discussed. Today it has been
chan, to Irrigation and Power.
Wi ‘Irrigation’ cover the river
v projects?

Mr. Speaker: 1 said that it will be
discussed under Planning.

An Hon. Member: No, Sir.

Mr. Speaker: He refers to the
capital outlay on multi-purpose river
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valley schemes. Is that what he
means? .

Pandit D. N. Tiwary: In the pre-
vious bulletin it was stated that
today’s discussion will be on planning
and river valley schemes and in the
bulletin of the 17th June, it was
changed to Irrigation and Power. I
wish to know whether ‘irrigation’
will cover the river valley projects

C. e

The Minister of Planning and Irri-
gation and Power (Shri Nanda): The
intention was that we might not bring
in the work of the Planning Com-
mission as a whole here, ut all
planning matters connected with
irrigation and power might be dis-
cussed today.

Shri A. C. Guha (Santipur): In-
cluding river valley schemes?

Shri Nanda: Yes.

Mr. Speaker: All plans, I under-
stand will be discussed on the day
when the Planning Commissicn is go-
ing to be discussed, but the actual pro-
jects in hand about river valleys and
irrigation will be discussed together.
Am I correct?

Shri Nanda: Yes, Sir.

Shri Jhunjhunwala (Bhagalpur Cen-
tral): While we have a discussion
on planning, shall we be able to refer
to the river valley projects also on
that day?

I want to know the position about
the Damodar Valley Project. '

Shri Nanda: The Damodar Valley
Project is there and the work is going
on and according to what you said,
Sir, it is a project in hand.

Mr. Speaker: It is not so much a
question as to what I said. I will
make it clear as to what the parties
intended and have agreed. The diffi-
culty has arisen because there is a
change of portfolios and re-formation
of the Ministries after the budget was
presented to the House. I under-
stand that the intention is that, all
projects which are not actually under
the consideration of the Planning
Commigsion to-day are going to be
discussed to-dav. The others will be
discussed later on, as I just announc-
ed.

Pandit D. N. Tiwary: If anybody
wants to request that a certainplan
should be incorporated in the Five
Year Plan, when will that be dis-
ensged?
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Mr. Speaker: That will obviously
come ,under the Planning Commission.
As 1 said plans which are actually
in progress today will be coming up
for discussion today, and not the
plans contemplated or proposed to be
altered, which come under planning.

Those plans . are not coming for
discussion today. That is how I un-
derstand the intention. .

Now there is an agreed list of cut
motions. The Demand uuder dis-
cussion will be the Ministry of Irriga-
tion and Power. I am placing the
Demands, Nos. 71, 75, 76 and 123 be-
fore the House and the cut motions
that are agreed may be moved.

DEMAND No. 71—IRRIGATION (INCLUDING
WORKING  EXPENSES) ~ NAVIGATION,
. EMBANKMENT AND DRAINAGE WORKS
(MET FROM REVENUE).

Mr. Speaker: Motion is:

“That a sum  mnot- exceeding
Rs. - 16,000, be  granted to -the
President, out of the Consolidated
Fund of India to complete the
sum . necessary to defray the .
charges that will come in course
of payment during the year end-
ing the 31st day of March, 1953,
in respect of ‘Irrigation (including
working expenses), Navigation,
- Embankment Drainage
Works (met from Revenue).'”

DemanNd No. 75—MULTIPURPOSE RIVER
3 ScCHEMES.

Mr, Speaker: Motion is:

“That a sum not exceeding
Rs. 27,60,000 be granted to the
.President, out of the Consolidated
Fund of India to complete the
sum necessary to = defray - the
charges that will come in course
of payment during the year end-
ing the 31st day of March, 1958,
in respect of ‘Multipurpose:. River
Schemes.’”

Demanp  No. 76—MisceELLaNeous De-
PARTMENTS AND EXPENDITURE UNDER
THE MiINISTRY OF NATURAL = Rz-
SOURCES AND SCIENTIFIC RESEARCH.

Mr. Speaker: Motion is:

“That a sum . not exceeding
Rs. 31,72,000 be granted to the
President, -out of the Consolidated
Fund of India to complete the
sum necessary to defray
charges that will come in course
of payment during the year ‘end-
"ing theé 381st day of March, 1953,
in respect of ‘Miscellaneous ' De-~
partments and Expenditure under
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5 A @
the Ministry of Natural Resources’
and Scientific Research.'”

DeMaxp No, - 123—CaritaL OUTLAY ON
MULTIPURPOSE RIVER SCHEMES.

Mr, Speaker: Motion is:

“That a sum not exceeding
Rs. 2,04,43,000 be granted to the
Pregident, out of the Consolidated
Fund of India to complete the
sum necessary to di - w the
charges that will come in'course
of payment during the year end-
ing the 31st day of March, 1953,
in respect of ‘Capital Outlay on
Multipurpose River Schemes."”

Irrigational fac@lities in Maharashtra

Shri S. S.'More (Sholapur): I beg
to move:

“That the demand under the
head ‘Irrigation, Navigation, Em-
bankment and . Drainage Works
(met from Revenue)’ be reduced
by Rs. 100.”

. Policy”
Shri Meghnad Saha (Calcutta North-
West): 1 beg to move:

“That the demand under the
head ‘Multipurposé River Schemes’
be reduced by Rs, 100.”

River Valley Project

Shri T. K. Chandhuri (Berham-
pore): I beg to move:

“That the demand under the
head ‘Multipurpose River Schemes’
be reduced by Rs, 100.”

Progress of River Valley Projects

Shri Ramachandra '~ Reddi (Nel-
lore): I beg to move:

“That the demand under the
head ‘Multipurpose River Schemes’
be reduced by Rs. 100.”

Overhauling of administrative
machinery

Shri Meghnad Saha: I beg tomove:
“That the demand . under the

\ head ‘Multipurpose River Schemes’

be reduced. by Rs. 100.”

. <\5'
Re-organisations of Hirakud adminis-
trative machinery * iy

Shri Sarangadhar Das (Dhenk@nal-
West Cuttack): 1 beg to move:

“That the ” demand under*the:
head ‘Multipurpose River Schemes
be reduced by Rs. 100.”
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Mr. Speaker: Demand No. 76. Cut
motion No. 728.

Delay in exccution of Hirakud Projects

Shri R. N. Deo (Kalahandi-Bolgn-
gir): I beg to move:

“That the deémand under the
head ‘Miscellaneous Departments
and Expenditure under the Minis-
try of Natural Resources and
Scientific Research’ be reduced
by Rs.'100.”

Mr. Speaker: Then, demand No.
123. Cut motion .No. 1109. I think
that comes under Planning.

Shri Nanda: Yes; that would come
under Planning.

Mr. Speaker: I am not placing that
before the House. The next cut mo-
tion is No. 1110. To discuss the
policy witn regard to Multipurpose
River Schemes. What does he mean
by that? Does he want to discuss
with reference to the projects intended
to be taken up by the Planning Com-
mission, or the present schemes?

Shri Gopala Rao (Gudivada): Both.

NMir. Speaker: If he wants to dis-
cuss the present schemes, he can do
so on this cut motion. But, if he
wants to discuss the policy which is
going to be adopted by the Planning
Commission, this cut motion need not
and cannot be moved now. It seems
he wants to discuss both. I think he
had better limit his observations to
the present schentes, if at all he gets
a chance to speak and he may limit
his observations within the limits
which I have mentioned in the beginn-
ing. I am placing this cut motion also
belore the House.

Policy Re Multipurpose River Schemes

.

Shri Gopala Rao: I beg to inove:

“That the demand under the
head ‘Capital Outlay on Multi-
purpose River Schemes’ be reduce-
ed by Rs. 100.”

Mr. Speaker: There are two more
cyt motions. Demand No 123, cut-
motion No. 1107, Demand No. 75:
cut motion 1102.

Policy

Shri Sarangadhar Das:
move:

“That the demand under the
head ‘Capital Qutlay on Multi-
purpose River Schemes’ be reduc-
ed by Rs. 100.”

1 beg to
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Wastage due to change of policy

Shri Sarangadhar Das: I beg to
move: -

< “That the demand under the
head ‘Multipurpose River Schemes’
be reduced by Rs. 100.”

Mr. Speaker: These can be taken
to” have been moved. The usual time
limit. I believe, will apply. I need
not say now when I shall call upon
the Minister to reply.

Shri Bamaseshaiah (Parvathipuram):
ghere is one more cut motion of mine,
ir.

Mr. Speaker: What is the number?

Shri Ramascshaiah: No. 1108.

Mod fication in Damodar Valley
Projcet

Shri Ramaseshaiah: I beg to move:

\ “That the demand under the head
Qapntal Outlay on Multipurpose
ﬁ;(\;g’r Schemes’ be reduced by Rs.

Shri Sivamurthi Swami (Kushtagi):
There is my cut motion No. 1125, Sir.

Mr. Speaker: That is relati
Demand No. 81. ne to

S'Shri Sivamurthi Swami: No. 1124,
ir.

Tungabhadra project in Hyderabad

Shri Sivamurthi Swami: I beg to
move:

“That the demand under the
head ‘Multipurpose River Schemes’
be reduced by Rs. 100.”

_Shri Pocker Saheb (Malappuram):
Sir, I want to move cut motion No.
431 under Demand No. 71.

Mr. Speaker: Is it a scheme under
t}:ne Central Government or is it a pro-
vincial scheme?

The Minister of Finance (Shri C. D
Deshmukh): It is a State scheme for
which some assistance has been re-
quested from the Central Government.

Mr. Speaker: I am doubtful whe-
ther it could be discussed heve bg-
cause that is a State project and the
;ezponsrbxhlt{y }is of the Madras State.

o not think I can plac be-
fore the House. place  that be

Shri Pocker Saheb: Money for the
scheme is advanced by the Centre.
It is for lack of help from the Centre
that the exccution of the scheme has
been slowed down.
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Shri Kelappan (Ponnani): That is
in the Five Year Plan.

Mr. Speaker: If it is in the Five
Year Plan, that may be taken up un-
der Planning. All right; let it be be-
fore the House. Let us have as much
as possible within 2} hours.

Execution of Malampuzha Scheme
Shri Pocker Saheb: I beg to move:

“That the demand under the
head ‘Irrigation, Navigation, Em-
bankment and Drainage Works
(met from Revenue)’ be reduced
by Rs. 100.”

Mr. Speaker: All the cut motions
moved by the hon. Members are
placed before the House. Now, we
will start. The usual time limit :s
there. The Minister will require for
reply...

Shri Nanda: Forty-five minutes to
one hour.

Mr. Speaker:...... Half an hour or
45 minutes?

Shri Nanda: All right; 45 minutes.

Mr. Speaker: That may be consi-
dered later. The discussion may pro-
cced. Shri Meghnad Saha.

_ Shri Meghnad Saha: I beg to
move. . . .

Mr, Speaker: He can take the cut
motion as moved. He can mention
the subject if he wants.

Shri Meghnad Saha: I am parti-
cularly insisting on the cut motion to
discuss the desirability of overhauling
the whole administrative machinery
of these River Valley Projects. These
River Valley Projects had been dis-
cussed before the Congress Govern-
ment came into power and a good
deal of spade work had been done. It
was a very good thing on the part of
the Congress Government that they
took up very energetically the execu-
tion of these River Valley projects and
I am wholeheartedly in agreement
with them that priority was given to
the Damodar Valley project.

If you take the different River
Valley projects, you can find out the
estimate of the amount of work to be
done from the data before you. The
Damodar is a small river and the
basin also is small. If you take the
amount of work to be done in the
Damodar Valley to be one unit, you
can judge the amount of work to be
done in the other River valleys in
terms of this as a unit. Take for
example the Mahanadi River Valley
project which comes under the name
Hirakud Dam. It will be six times
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as much. If you take the Ganges
River and all its tributaries, it will
be 100 times as much.

So, when undertake a work of such

Sgupendous nature, it is very neces-

sary that you get the proper adminis-
trative experience by taking up a
small project. So that was the reason
why the Damodar Valley Project was
first chosen. There are some other
reasons, namely that in order to exe-
cute a river valley project, we re-
quire certain data, the amount of
water which flows through the river,
‘the topographical nature, the mine-
rals, the geological formation and so
on. All these were very well known
in the case of Damodar Valley. A
lot of preparatory work had been
done and an expert from the Tennessee
Valley had been brought to make a
preliminary plan. It was on the basis
of all this data that the Government
took the resolution to launch the
Damodar Valley Project, but here I
must say my support of the Govern-
ment ends.

To review the work of the Damodar
Valley Corporation during the last
few years of its existence, Par-
liament appointed an Estimates Com-
mittee. The report of the Estimates
Committee is before Parliament. Now,
this Committee made disclosures
which no Government can ignore, and
before we vote further sums for this
project, it is very necessary to draw
the attention of this House to the
gross irregularities which have been
perpetrated by the Damodar Valley
Corporation. We have already spent.
more than Rs. 20 crores on the Damo-
dar Valley. What has been the re-
sult? Out of the 12 dams which were
under contemplation, it is said that
only four will be taken up. and after
four years of work, we find that only
one dam has been completed, and
that dam is the smallest dam in the
whole valley. It is little better than
a pond. and the entire work has not
reached even the planning stage.

We have. been told that the Damo-
dar Valley is tackling a thermal power
station at Bokaro. This thermal
power station was contemplated as a
stand-by, that is to say, when other
dams had been completed, this was
to have been taken up. But, on the
insistence of the World Bank, this has
been taken up. This power project,
I am told, is very near completion.
but for this no credit need be given
to the Damodar Valley Corporation
because here the consultants are all
foreigners. It has been put in charge
of a foreign company, and there are
very gross irregularities ih the way
this company does its work. All that
the Damodar Valley Corporation does
is simply to pay the bills, and that
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also not after proper scrutiny. So,
this is the sum total of the work of
the Damodar Valley. Gross irregu-
larities have been noticed in the work
of rehabilitation.

Now, what is the cause? Within
the short time at my disposal, I have
~hot the time to.tell you the cause.
You can find out all that in this re-
port. Well, I can sum it up metapho-
rically. The Governiment want'ed to
construct a beehjve. They did so
without providing a queen bee, but
there are plenty of drones, any num-
ber of drones who do not do any
work but draw fat salaries, and the
worker bees there are all starveq,
and there .is no direction. So, this
being the frightful state of affairs, I
sthink  either the work should be
closed, or the whole administrative
machinery must be overhauled.

I might say that the Damodar
Valley Corporation was brought into
existence on the model of the Ten-
nessce Valley, but they failed to catch
the sprit of the Tennessee Valley.
The Tennessee Valley Authority had
at its head Dr. Arthur Morgan, one
of the most outstanding engineers of
the world, and he created quite a
record in engineering by constructing

~cleven dams within the short space
of five years. He was President there.
And Dr. Morgan came here as a
member of the Universities Commis-
sion. At my request, Dr. Morgan
was invited to the Damodar Valley,
and he found out very gross irregu-
larities in the method of work, and
his letter is still before the Govern-
ment. I do not think fhe Govern-
ment took any notice of it, and if
they had taken notice of it in time
nd given effect to his recommenda-
tions, then I think. so many crores of
rupees which have flowed down the
waters of the Damodar River would
have been saved for the nation.

Now, I come to the Hirakud Dam
Project. The Hirakud Dam Project
is on a different basis. We might
call it better the Mahanadi Valley
Reclamation Project. This passes
through the State of Orissa, and I
have studied this problem. The
Mahanadi Valley is just a little
Jbigger than the Tennessee Valley,
and if properly handled. this reclama-
tion scheme should do the same won-
ders for the Province of Orissa as
the Tennessee Valley has done for
the seven States of America through
which it passes. But what has hap-
pened. This project was undertaken
very hastily., There was no data
about the flow of the river etc. 1If
you consult a survey map of the Geo-
logical Survey, you find most of the
ereas have never been visited by a
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geologist. In spite of that, the deci-
sion was taken to erect a dam there,
and first of all the British Governor
Sir Louis Thorne was invited to lay
the foundation stone which he did in
1945. When the Congress Govern-
ment came to power, a second foun-
dation ceremony was held, and the
foundation was laid by no less a per-
sonage than the Leader of this House.
Now, what was this necessary for?
That was because there were strong
protest by many people, by Mr. Ran-
giah, Mr. Misra and myself, that the
project should not be allowed to be
launched without proper survey. Now,
what do we find to be the results.
The results are startlingly grave. I
shall simply read for you a quotation
from the report of the Estimates Com-
mittee. The Estimates Committee
says that the whole work of the enun-
ciation of proposals, planning, policy
making and execution is done by a
authority or
even an individual in different capa-
cities, that is to say, one individual,
in his capacity as Secretary to the
Government, passes all the projects.
He is also consultant, and sometimes
he is also the executor. Now, such
gross irregularity, I think, is not al-
lowed by any Government.

The Estimates Committee justly
points out that the arrangement is not
only inappropriate, but replete with
dangers, drawbacks and imperfections
which may cause. a severz blow to
the entire programme of the develop-
ment of river valley schemes on which
the prosperity of the country as a
whole depends. I may say that I am
in whole-hearted agreement with this
view. And I may mention some of
the irregularities which have been
committed. One of the irregulari-
ties committed is that they asked a
French Mission to advise them on the
possibility of rendering the river below
Hirakud navigable, and they wanted
to have a diversion canal so that the
water may pass when the construction
work was beig undertaken. The
French engincers who have their own
great experience because they had
done reclamation of their own valley,
gave their judgement definitely against
it. In spite of that the bridge was
constructed at a cost of 1-5 crores,
above a place where no water will
flow for seven years, Many of you
might have known that the bridge
was opened by then Minister with the
usual flourish and fanfare. If you
have visited Seringapatam. you
might have seen a bridge constructed
on open ground by Tippu Sultan.
This bridge is also something like that.
But Tippu Sultan did not commit this
kind of foolishness. Gentlemen, ...
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Mr, Speaker: Order, order. I hope
the hon. Member remembers that he
is addressing the Speaker.

Shri Meghnad Saha: 1 would not
like to go more into dctails. But I
think on the whole that we should
not be wise in voling even a single
pice for these projects, until the admi~
nis‘rative machinery is  completely
overhauled. 1 find that in the Five
Year Pian, a further sum of Rs. 104
<roles has been  assigned for these
Tiver valley projects. If you allow
‘this state of affairs to go on, it may

not be even Rs. 104 crores, even
Rs. 500 crores cannot help to build
these projects, I might say that

though so far the works have been
vely disappointing. I do not tor a
moment ‘suggest that these 1iver
valley projects should be abandoncc.
This kind of mistakes has been
committed by other governments
also. When Russia undertook her
river valley projects, she committed
the same blunders. When America
started her river valley projects, for
the first thirty years. from 1900 to
1930. they also committed the same
mistakes, but they quickly learnt the
results, and they overhauled their
whoie administrative machinery, and
then the work went on smoothly.
I.ook at the achievement of the Rus-
sians. They have converted the
whole of the river—Mother Volga as
they affectionaiely call it—into a
number of lakhs. Mpnther Volga which
was creating all kinds of trouble in
Russia has now been tamed, and har-
nessed to give irrigation facllities for
tens of millions of acres of land. It
is also providing power on a scale
unnrecedented.

I want that some
day that our Mother Ganges also
should be harnessed in a similar

manner, when this country will derive
inestimable benefit. There are many
nther similar projects. I am sincere-
ly sorry that these projects have not
been undertaken by the government,
I *‘hink they should be wundertaken
only after a proper survey. For ex-
ample, the Rampadasagar project in
the Godavari valley will bring great
blescings to the dwellers of the Andhra
province, the Hyderabad province,
and other adjacent provinces. The
Kovnar river project in Maharashtra
wi!l bring a lot of industrinl power
to ‘hat area. This project dates from
1920. when Mr. Meyers was electri-
cal engineer. he was invited to report
on this project. He found that this
was one of the biggest schemes, which
will convert Southern Maharashtra
into an industrial area, and give power
as well as irrigation and water faci-
Jities for this part of the country. and
thus make it one of the richest areas.
It is not a question of party or any-
thing of that nature. This is a matter

20 JUNE 1952

Demand} for Grants 2252
in which the whole country is invol-
ved, and I hope that after this glar-
ing failure, the administration will
jearn its lessons, as to how to appoint
the preper men, how to set up the
proper checking machinery, so that
the work can go on smoothly, with-
out any money being wasted. With

these few words, I move my cut
motion. ’
10 a.M.

Shri  Alagesan (Chingleput): The

only hope for this country whose main
melody is low standard of living lies
in these River Valley Projects. But
this does not mean that they should
be carried out to the exclusion of
other medium and small size projects
and other minor irrigation works.
The hon. Member from Kancheepuram
when he was speaking on a different
nccasion, quoted texts and uttered a
grave warning to the hon. the Finance
Minister that he should prefer
medium size projects to these large
river valley projects. It left an im-
pression that Government is under-
taking and carrying out these big
projects to the detriment of the smal-
ler and medium size projects. The
hon. Member canno. be unaware of
the fact that the various schemes pre-
pared by the State Governments that
are b2ing incorporated in the Five
Year Plan—many of them are already
under execution—represent a proper
proportion between the large scale,
medium size and the small projects.
For instance, I can quote the example
of Madras. Among the various
nrojects that have been included—
these are projects on which work is
alreacdy progressing and they are not
new ones by anv means—only the

\

Tunghabhadra and the Lower Bhavani

projects can be called major projects.
The other projects like the Malam-
purha. the Mettur canal scheme. the
Manimuthar the Arnivar scheme etc.
are all small scale projects.

[MR. DEPUTY-SPEAKER in the Chairl
It will be seen therefrom. that the
smaller projects have not been neg-
lected. On the other hand. they have
also been given their proper place.
Tn this year's Budget estimates also,
a sum of Rs. 10 crores has been allot-
ted for the minor irrigation works
and to quote again the instance of
Madras, there is the tank renovation
scheme. There are about 35.000 tanks
in Madras which date back to ancient
days and dynasties. The present gov-
ernment have undertaken to renovate
them with all seriousness and are
already carrying out the rennvat}on.
So it is not as if these large river
valley projects are being carried on,
to the detriment of the samall scale
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projects. When the hon. Member
irorn Kancheepuram was speaking, my
mind went back to about 24 decades
ago, when the planners of the Mettur
dam were being attacked day in and

day out in the Press and in_ the plat-*

form, by a party whose variation the
hcn. Member represents in this House
today. The Mettur project helps the
irrigation ¢f about a million acres in
the Cauvery-Delta in the Tanjore dis-
trict, which is the only district that
is surplus in the Tamil area. We
have been suffering from very serious
drought for the last four or five years.
and but for the food produccd in that
arca over a million acres of land. the
food position would have been
<till more ciliicult. and 1 shudder
to imagine the conseguences which
would  have  flown out of it
Even now, in the present zonal distri-
bution. the Tanjore zone is the big-
gest zone, to which about seven de-
ficit dis‘ricts have been aftached, be-
cause this one district can supply all
the other seven districts. I have
heard from the highest engineering
authority that but for the Mettur Dam,
the entire crops in that area would
have failed completely, and it would
have been like any other district left
to the mercy of the monsoon. Fortu-
natelg. that calamity was averted be-
cause of the foresight of the planners
of the Mettur Dam. and the whole
credit should go to them.

Again, there is the criticism that
these projects devour huge sums of
money. which a poor country like ours
cannot afford.

It is said that the Damodar Valley
Project and- the various other pro-
jects which are being directly finan-
ced by the Central Government are a
by-word for extravagance and waste.
Such criticisms are shared, I think,
no. only by the Members of the
Opposition here today, buteven in the
previous House they have been force-
fully voiced. There is a ood deal
of truth in that criticism. In fact
the Estimates Committee which went
into this question have given detail-
ed suggestions to remedy the existing
state of affairs. They have sugges-
ted a three-tier organisation which
will put the administrative set up
once for all on a sound footing.
Various other suggestions having re-
gard to efficiency and economy bave
been made by the Committee. For
instance. speaking of purchases they
have said that “purchases of siores,
plant. esuipment and mechinery
should. as far as possible. be done
through the D, G., Sunplies. and by
the two Purchase Missions in Wash-
ington and London” Again, with
regard to contracts, they have placed
ceilings on various kinds of contracts
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that should be given by various au-
thorities. Then it was said by the
hon. the previous speaker that no
regular plans were prepared before
these projects were launched. In
this ‘connection, the Estimates Com-
mittee had also suggested:

“At present, the tendency is to
draw up schemes in barest out-
line and to give very general
estimate of cost under certain major
heads. This is not satisiactory.
The scheme must be completely
thought out in all its major and
minor dectails and estimates for
all items of work prepared.”

I need not elaborate the various
suggestions that have been made by
the Estimates Committee. It is
incumbent upon ‘he Government that
they should take these suggestions
into their consideration at the earliest
possible moment and try to give eftcct
to them.

But having said this I should like
to say—and I hope you will excuse
me for saying that—that these big
river valley projects are like celebra-
ting a marriage. Extravagance. waste,
pomp and show—all these things are
associated with marriage also. Per-
haps without these the marriage will
not be considered a marriage at all
and people may laugh and say “Look
at this man. He has celebrated the
marriage in a very poor and stingy
way”. For instance, a local piper
may not be considered sufficient. He
may be a good enough piper, but
the man celeberating the marriang2
will not be content unless he bets one
from Tanjore district. I am  sorry,
Sir, and I hope you will excuse me
for mentioning Tanjore district again
and ‘again. It is a highly intellectual
disrict though I am afraid, it did not
betray much evidence of it when it
failed to return my hon. friend. Shri
Santhanam, to this hon. House. The
same type of extravagance is associa-
ted with all these projects. You are
not satisfied with a local engineer,
however good he may be. You
should import a foreign engineer. just
to keep up the dignity. And you take
pleasure in paying him a grand salary
because you do not want foreigners to
think that you are a niggardly person
and you do not want to pay them
handsome salaries. So vou vie with
other people and pay them huge sala-
ries. All these things have come to
be naturally criticised. I should like to
make it clear that I am. not against
employment of foreign experts.
Wherever there is knowledge. we
should go out of our way to earn it.
We should add to our store of ¥now-
ledge from wherever we can. There
* 7> gainsaving that.  But at the

same time we should see that we
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do not strain our purse too much. I
think it was this extravagance aspect
that Rajaji had in mind when he dec-
lared a few days ago the Public Works
Department as his public enemy No. 2,
though that department had to its credit
the execution of the Tungabhadra and
the Lower Bhavani projects to which
even the hon, Finance Minister refer-
red with appreciation the other day.
But, for fear of waste and extrava-
gance we cannot refrain from plan-
ning and launching these projects. As
a Tamil proverb has it, it will be like
not cooking for fear of the beggars,
Consider the waste that has occurred
over decades by our not properly hus-
banding our resources. If you calcu-
late it, it will run into crores and
crores. Compared to that waste, the
waste that accompanies the carrying
out and execution of big projects which
is avoidable and for which early steps
also are being taken, I hope, is noth-
ing.

Again let us look at it from anothcr
angle. I have got some filgures here.
I hope the Finance Minister will cor-
rect me if my figures are a little this
way or that. Let us now take the
question of subsidies. I am not here
pleading for their restoration, but am
just mentioning the amount that we
have spent on subsidies for about 5
years. From the year 1948 to 1952,
we will have spent a sum of Rs. 138
crores. Of course the present.budget
allots only 15 crores, but taking the
pther sums that we may have {o
spead on account of the recent deci-
sion that has been taken—call it sub-
sidy or loss on trading account—also
into account, the figure works out to
138 crores. Now from their inaugu-
ration we have spent on these three

rojects a sum of about Rs, 116 crorves.

hen you consider the subsidy amount
and the amount that you have inves-
ted so far in these projects, ig even
comes to less than that. Again, we
have not subsidised the entire differ-
ence in price between the foreign
imported grain and the locgl}y procur-
ed grain. We have subsidised only
a part of it and so, uncoqsclously the
people also have been paying an equal
amount, if not more. So when you
Jook at it that way, the amount you
have so far invested comes only to
half of what you have spent on subsi-
dising foreign foodgrains. Again, Sir,
the total estimated expenditure on all
these three projects comes to about
300 crores. Even granting that the
estimates may be raised a little, they
may run to 400 crores. But if we see
the flgure that we have svent on im-
porting—the total cost of these foreign
foodgrains—it is something colossal.
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from 1946 up to end of this year ie.
over a period of seven years, we

.would have spent about 820 crores of

foreign exchange. This is more than
double the entire expenditure that we
yvlll be incurring on all these three pro-
jects. So viewed from this point of
view.. s

.Mr.‘ Deputy-Speaker: Two more:
minutes.

Shri Alagesan: Viewing the projects
from this point of view, it will be
seen that to carry out and finish these
projects at the earliest possible moment
will be more economical than incur-
ring foreign exchange expenditure
and expenditure on subsidies, both for
thg people and the Government of
this country.

. Spending on subsidies is like «on-
tinuing to pay interest annually while
keeping the principal amount as it
was when the debt was incurred first.
Spending on these river valley projects
is l_ike wiping off the debts in a given
penod by paying in equated annual
instalments which include both capita}
and interest.

There is one other question, and
since my time is short, I shall tey to
shorten my speech. The question is
of harnessing the enthusiastic co-
operation of the people in these pro-
jects. There is no denying the fact
that people have shown very great
enthusiasm for such projects. Many
examples can be cited. With regard
to a scheme in the South, namely, the
Manimuthar...... Project, people came
out and subscribed more than
Rs. 1,38,00,000. Since we have
deliberately eschewed all totalitarian
methods and regimentation -of labour,
we have to enlist the voluntary co-
operation and support of the people
in these big endeavours. @ We should
make them feel the thrill of participat-
ing in this glorious task, and also
make them feel the pride of national
achievement. The Planning Commis-
sion has gone into this question in a
rather vague way. They have suggest-
ed the formation of co-operatives
which may be used for doing all un-
skilled work. But it is only a vague
suggestion. I wish it had gone into it
in a more detailed fashion and had
evolved a concrete method so that the -
people also may fully co-operate. I
am sure in the long run the people’s
willing and enthusiastic co-operation is
bound to reduce even the costs of these
projects.

My friend Mr. Siva Rao reminds me
of a very important project. Even if
he had not reminded me, I would not
have sat down without mentioning it.
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It has been a pet subject with me
and it will continue to be a pet subject
with me until it is taken up ind
finished. As you know, that project is
the Krishna-Pennar Project.

J Mr. Deputy-Speaker: The hon. Mem-
ber is coming to it after he has spent
up his time.

Shri Alagesan: I am sorry. I shall
refer to it briefly. The Krishna-
Pennar project lies in an area which
is highly deficit. The three projects
which have been taken up, you will
agree, lie in areas which are fairly
surplus, and this is the only project
which lies in a deficit area. I have
urxed on the Government the neces-
ssity for taking this project up several
times before and I need not dilate
upon it avw. I hope the hon. Minister
for Planning will see to it that it is
included. As I will not get any time
on the day on which the subject of
Planning is discussed, I now ask him
to see to it that it is included and also
carried out. -

Shri Sarangadhar Das: In moving
the three cut motions standing in my
name, I first of all have to speak. on
Planning just a little bit to connect

« up with these schemes. I do not pro-
pose to speak on Planning as a whole,
but simply to say that. whoever
planned these hydro-electric projects,
even in 1945, when there was no
Planning Commissiod, It was well
known that most of these projects were
primarily for irrigatior and flood con-
trol. As far as I know, the Damodar
Valley Project was primarily for flood
control, while Hirakud Was both for
flood control as well as for irrigation.

wBut as the schemes prograssed, in
Damodar Valley they diverted their
attention towards thermal electric
stations—the Bokaro Thermal Station.
Nothing has been done so far for irriga-
tion. So also in the matter of Hirakud
for at least three years there was not
much done on irrigation; all the atten-
tion was paid to the hydro-electricity
project. So, whatever the plan was, it
was not carried out {n the beginning.
In the case of Hirakud, although up till
last year it was said that Power House

4 No. 2 would be ready to operate in
August or September this year—I my-
self visited it in January last year: a
good deal of work had heen done—the
Government of India only this year
decided to postpone that power station
and to take up irrigation, to build the
canals quickly. Now, nearly Rs. 2
crores have been spent on the power
channel and Power House No. 2. That
will be kept in abeyance for may be
four or flve years. Who will pay the
interest and the maintenance charges

~
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that will accrue on the powér channel
and the power house?

An Hon, Member: Make it a charge
on the CWINC engineers!

Shri Sarangadhar Das: Certainly it
should be on the Government of India.
I will point out several other instances
in the Hirakud project where money
has been wasted. That money is
wrilten down every year as a loan to
the Orissa Government and also
interest for the previous year . along
with the loan of the present year:that
is to soy.-if last vear's intercst was
Rs. 30 lakhs: this year’s loan of Rs. 3
crores becomes Rs. 3.30,00,000.

Now, Sir, you will also see that it
is a fact that the Government cf Orissa
on the plea that they did not have ex-
pert engineers to carry out this pro-
Ject, approached the Government of
India, and the Government of India in
its turn handed it over to the CWINC
as it used to be, which is now the
Power Commission. And we have un-
fortpnately a clique there: from the
engineers on top to the petty contrac-
tors they happen to come from a parti-
cular State. I wish to disabuse the
minds of hon. Members of any impres-
sion that I am in any way provincial
minded. I am not provincial minded
at all. Those who have heard me speak
on different subjects must have known
by this time that I do not attach myself
to any particular province. But here is
a case where people from a particular
locality—engineers, their sons-in-law,
brothers, brothers-in-law, their nephew,
—are contractors, executive engineers,
superintending engineers; the whole lot
of them from top to bottom belong to
the same group. the same clique. Con-
tracts worth 4. 5 or 6 lakhs of rupees
are not advertised all over India but
are given to a group of contractors
who are stationed there at Hirakud and

they apportion the contracts among
themselves according to their needs:
and the local pecople, the people of

Orissa.—I do not mean to say Orias
alone but all the people resident in
Orissa whether their origin is from the
Punjab or from Bengal or from Madras
—do not get any benefit out of this
stupendous expenditure of nearly a 100
crores of rupees. That will be the Bill’
for the project when it is completed.
Now if we have a project for which
we and our children and grand-:hildren
will pay, we must have some benefit
out of it. Jt is unfortunate as I said
before that the Government of Orissa
handed it over entirely to the Govern-
ment of India and they in their turn
gave it to the CWINC which has result-
ed in such @ Set up. But it cannot be
allowed to comntinue any more. I wish
to say also that because of certain
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irregularitieg discovered during the last
year, which were tlalked about in the
district of Sambalpur even in 1950, on
account of those irregularities a com-
mittce was appointed last year which
reported some time ag) but the report
has not come before the House yet. I
have reliable iaformation that the

engineer members of that committee .

put u» the claim that the payment of
the Mlls will be done by them, while
the Finance Department representative
on that committee raid otherwise i.e,
tnat the Finance Department will check
the bilis and pay the bills, Whatever
that be. we want that report to be laid
nn the Table of the House and publicis-
ed so that the public all over and parti-
cularly the public of Orissa will know
how money has been squandered away
—the money which will have to be
paid by the taxpayer of Orissa and his
SUCCessors.

Fhen again there has been another
committee to look into the technical
side of it. That report also has not
como before this House. 1 particular-
ly acruise this Government of India—

the present Governmeni—of appointing®

committees to enquire intn matters and
after the enjuiry is made, if there is
something inconvenient to the Govern-
ment or to the highly placed officers,
the report is shelved. Excuses are
given, such as, law suits are being
instituted against the people concerned
in it and the report never sees the
light of the day. I am sure the Hous~
will remember the report of the com-
mittec ‘that enquired into the wvre-
fabricated housing factory. That has
not seen the light of the day yet.
1 on behalf of the people of Orissa and
the taxvayers of Orissa make this de-
mand that the reports of these two
committees must be laid on the Table
of the House forthwith. Otherwise I
will myself see to it that in future the
Government of Orissa will repudiate
the sums that have been wasted in this
power channel and in the power nouse
that will remain withcut operation tor
the next fivé or six years, and the
money that has been wasted in con-
tracts through nepotism and corruotion.
It is not my intention as a Member
of the Opnosition to oppose everything
that the Government does. My opnosi-
tion is always constructive. I am not
one of those who condemn the big
hydro-electric projects, I am one of
those who support them and even be-
for this Government went into this
Wedrn-electric vroposition, from what
T had seen years ago in America I was
for it. But you cannot make this
country into America overnight, It will
take time and in this connection I wish
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to give a reply to the learned professor
Dr. Meghnad Saha who might have
created a wrong impression in the
House when he said that in America
they bungled for 30 years and then
from that bungling they learnt axj
made their organisation complete and
efficient. That does not mean that we
are entitled to bungle for 30 years If
we have any intelligence at all, we
should learn from the bunglings and
mistakes of America or Russia or any
other country and cut short that 30
vears lo one year or even six months.
It is not that there is no intelligence in
this country. If I had anything to do
with the Hirakud project, I would go to
South India, to Madras, to Mysore and
get tne maa who do the work within
the scheduled time. You will know
from these facts that I am not provin-
cial, But at the same time I would
instruct them and I would also see to
it that the sons of the soil get the
veneflt that they deserve according iu
their intelligence and according to their
training and if they do not have the
training. 1 would demand of the
Government of India.—which the Gov-
ernment of Orissa has been demanding. -
—the establishment of a polytechnie
institute or a college of engincering
at Hirakud, because Sir. you will re-
member that besides Hirakud, the
Mahanadi Valley Project consists of
two other dams., at Tikarpara and
Nara,—and other projects will be there
—which may be built within the next
twenty-five years. Now if we are go-
ing to have so many projects in the
State of Onéssa, is it not wise on the
part of the people tu manage every-
thing from here e.g. to establish techni- -
cal institutions which would train men
to construct those future projects them-
selves without taking aid from any-
where or .even from foreign countries.

Thaere is also another anomalous
position at FHirakud which I wish ta
mention tn you, Sir. And that is. what
the Savage Committee had said in 1948
about reha?ilitation and rescttlement of
the villagers whose lands would be
submerged. They gave the instance of
Krishnarajasagar of Mysore and said:
“This problem is obviously the special
responsibility of the Orissa Provincial
Administration. But. we strongly feel
that the CWINC organization which
15 responsible for the unifted deve-
looment must share the responsi-
bility. The Chief Engineer of the
Mahanadi reservoir should have an
abiding interest in dealing with this
problem. From a psychqlogical point
of view'this is essential, and the sooner
the sympathies of the people that are
affected by the submersion of their
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villages and lands are secured by this
organization, the better it is for an easy
progress cf the works in general.”

Now I wish to say right here that
instead of winning the goodwill of the
peaple of Sambalpur the authorities
from top to bottom have got nothing
bpt illwill in this matter. Because
(‘é‘quzsmon pr6ceedings in the case of
1inds that were to be acauired have
also been byngled by the Government
of Orissa. The Government of Orissa
wanted to give them less money than
they were entitled to according to the
Land Acquisition Act ard in a hurry
somewhere about 1948 oc¢ 1949 they
passed an emergency !2gislation by
virtue of which the acauisition price
went down by about half. Since then
g';e people in Sambalpir have been

gitating against it, and I understand
thal during the last few months the
Government of India has taken the
decision of giving them adequate
compensation—I believe it will be ade-
quate although I do not know the
figures. That is why the estimate for
the whole project has gone up by about
Rs. 5 or 6 crores. Then again, when
we see such a project which will dis-
place people, which will cause a lot of
trouble in the ordinary life of the
people of the locality, the officers con-
aerned. the parties concerned. the Gov-
ernments  concerned should see to it
that the people affected are incon-
venicnced as little as possible. In-
stead of doing that the project officers
have forcibly occupied lands and have
forcibly taken roads over cultivated
lands. [ have seen it myself last year
and I have brought it to the attention
of some of the officers. Thése are little
things that are irritating the people

.of the district. (An hon. Member:
Wot little). They are little from our
‘point of view when we look at big
things, but they are very big for them.

Mr. Deputy-Speaker: The hon. Mem-
ber is going on a little leisurely. He
has excceded 15 minutes,

Shri Sarangadhar Das: Have I? Then
I will conclude in a minute.

1 wish to repeat that wunless the
whole set-up in the Hirakud Project
is overhauled anew we will suffer
Jlosses of crores of rupees.

Shri B. Das (Jajour-Keonjhar): You
are quite right.

Shri Sarangadhar Das: And those
rupees will have to be paid by the tax-
paycers of Orissa this year or within the
nexi thirty years but will be paid even
by the next generation. This is not
fair to the tax-payer, and I. on their
behalf, lodge this protest. Therefore it
is very necessary for Government to see

\
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to it that wastage of money is stopped,.
whether at Hirakud or at Damodar or
at any olher place.

Shri Gadgil (Poona Central): Some
centuries ago a Chinese king #sked his
philosopher-adviser as to the method
by which his dynasty would pros, er
perpetually and would be Lonoured by
the people at large. That plhilosopher
advised him saying that if there is.
sufficiency of food, sufficiency of cisth-
ing, sufficiency of accommodation, and
a faith among the people that justice
would be done, then his dynasty would
remain till the end of the world. I
think these are adequate tests for any
Government to remain jn power and
no Government has a right to remain in
power, much less a democratic Gov-
ernment, waich does not discharge the
elementary obligations of providing
sufficiently for the primary needs of the
people, namely food, clothing and ac-
commodation.

arg qEAran fag ar ag

SR ECEC T I

|Babu Ramnarayan Singh (Hazari-
bagh West): Why docs this Government
continue to be in power then?]

Shri Gadgil: Have a little patience,
Valmiki. You will hear everything.

Shri B. Das: Sir, can the hon. Mem-
ber call my hon. friend here Valmiki?

Shri Gadgil: It is a title of honour,
my dear Das. Do not worry.

The main problem in this country
as everybody knows is that of food and
it cannot be solved excent by increas-
ing the yield per acre in this country.
You can add to everything in this
world. but you cannot add one inch to
the land which is already available.
Therefore, the solution lies in the direc-
tion of having_ greater yield from our
acres, whatever they are. That is only
possible if there is adeuuate gupply of
manure, organic and che I, and
plenty of water for irrigation. Taen
it means that unless irrigation facilities
are increased hundred-fold in this
country the problem of food is not going
to be solved whether you are dogmatic
about control or decontrol. Today.
Sir, we are using only 6 per cent. of
our wa‘er resources and the rest,
though given in abundance by God. is
carried by the river basins ultimately
into the seas and becomes saltish.
Here is a challenge to our cngineers. a
challenge to our statesmen and finan-
ciers. If they can in the course of five
to ten years increase the use of our
water resources by, say, one or two
per cent, then not only will the pro-
blem of food be solved but there would
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be no necessity, . although the desir-
ability will remain, for family planning.
some preliminary surveys have been
made by the Government of India and
the result is published in a pamphlet
released in 1948—"New Projects for
Irrigation and Power in India”. If all
these projects are completed we are
told thal we will add 27 million acres
and bring them under cultivation in
addition to the 48 million which are
under irrigation at present. Also, we
arc told that while today we have
hydro-electric power to the extent of
just absut 3 million K.W. we will be
able to add 9 million K.W. But all
that dcpends upon how we make use
of the material we have. In fact, I am
inclined to say just as my esteemed
friend. Mr. C. D. Deshmukh said the
other day that the mother earth laughs
when you talk of poverty. I will just
make a little change. These rivers, as
they go down from the mountains to
the sea, laugh at us when we say we
are poor. Today we have under con-
struction some of these schemes. They
are big schemes, but whether we should

enter on big schemes or not the point -

remains that unless we make the maxi-
mum use of our water resources food
question is not going to be solved. In
our Upanishads it is stated:

g 7 fRO@-—ag aaq A= T

qf wefia-aq F@", | ¥ qg FA(A-
az @@d I would say & =
faarq—ag a7 | 99 7 afewaNa—ag
adq | qF 3 FAW-IE 3791 Same
Uj anishad says snay av &=q |

[Despise no‘ foodgrains—that is a
pledge. w?;ste not foodgrains—that is
a pledge. row more foodgrains—that
is a pledge. I would say, “Despise
not water—that is a pledge. Waste not
water—that is a pledge. Develop the
water-resources—that is a pledge"'.
‘The same Upanishad says, “Water is
food.”] And when you do that—

FeAAMENN walq | w4 WAl
w9gT qiEEaddT | qgr Mty
[A man having foodgrains lives on
them. He attains eminence by virtue

of his children. cattle, religious sacrifices
and renown.]
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Therefore, anna can be plenty if water
is plenty. By God’s grace, we have
plenty of water and no band of engi-

neers can evolve a better system of

rivers in this country than what God

has done. We have in the north rivers

flowing both in winter and summer,

and in the south we have rivers flowa
ing with abundance of water during the."
rains. We should spare no efforts to

make the utmost use of these waters.

We must see that not a single drop of

water is wasted, and the utmost benefit

is extracted by way of utility to the

public from this abundance which God

has granted to us.

We are talking of full employment
in this country. That full employment
is possible only if a considerable load
is taken off the land and diverted to
industry. In other words, there must
be more and rapid industrialisation.
That industrialisation is not possible
unless there is cheap and adequate
supply of power. Here is cheap and
adequate power supply which we can
put to the greatest use. As our geolo-
gists will tell you, our coal resources
will last for only sixty-five years more.
After that, since it is a wasting asset,
we shall be without any prospect of
power from the utilisation of coal. It
behoves us therefore as people endow-
ed with forethought to think not mere-
ly of the needs of the present generation
but of the future generations also. We
inheritance
both in materials and also in opportuni-
ties. Let us make the best of these
opportunities, so that future historians
may not write hundred years hence that
the parliamentarians in the year of
grace 1952. Svent their time in petty-
fogging opposition and did not put their
shoulders to a task which would insure
to the benefit of successive generations
of Indians. I appeal to my esteemed
friends to co-operate in that spirit.

Now, power is very short in this
country. Prof. Vakil published a pam-
phlet only three months ago, in which
he explained that due to inadequacy
of power many plants in Bombay
could not work to full capacity and
several of them had to abandon their
programme of cxpansion (Interrup-
tion.) I am not yieldiag to anybody. -
In terms of money, he calculated that
the loss incurred was Rs. 50 crores,
though a spokesman of the Bombay
Government calculated it to be Rs. 10
crores. Be that as it may, due to lack
of forethought, due to lack of early
decisions, we have suffered this loss in
Bombay. I earnestly appeal to the
Government and to the Planning Com-
mission to remember that Bombay is
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highly industrialised. 34 per cent. of
our industries are located there, and
the needs of those industries are
so great thal stoppage of work
for cven a day means a loss of

of lakhs of rupees. If the Govern-’

ment are anxious to supply cheap and
adequate power for industries in
Bombay, they cannot do it except by
accelerating the construction of  the
Koyna Dam. This is necessary also for
helping the rising industries in
Maharashtra and I am grateful for the
great sympathy shown by my esteemed
friends from the Opposition.

Shri B. Das: We always do.

Shri Gadgil: In giving priority to
some of the power schemes, attention
must be first given to the larger indus-
trialisation of certain areas, whatever
be the needs of other regions. I do not
say that others should not be given
priority, but obviously the logic of
situation is so clear that such schemes
as will give adequate power to already
existing industries must be taken in
hand first, because when there is more
industrialisation there will be more
employment. In other words, it is
necessary that both irrigation and
power projects should be so arranged
that in the course of five or ten years
there would be adeauate irrigation
facilities and adequate power -supply
for the whole country.

When I say this, I know that the
great handicap under whicih we have to
work is lack ‘of finance. Yet, while I
was discussing this matter, one of my
friends who knows Sanskrit said:—

Raa arale afr wr sgbvaed
TR

[There is no question of lack of
funds. while Deshmukh is at helm of
affairs.]

So. when we have, not an ordinary
Deshmukh but a Chintaman Deshmukh
in charge of finance, where is the scope
for lack of finance? But I am not
goading him into entering on a scheme
of reckless deficit financing. No. Both
I and he belong to a race which is very
keen in taking calculated risks. (4n
hon. Member: Keen or notorious?)
But it will never take risks which will
land the country in trouble. It does
not matter, nevertheless, if it lands
certain individuals in trouble. I would
therefore appeal to him earnestly to
bear this in mind, because I find that
deficit financing is in the air. Anybatly
and everybody, with or without know-
ledge of the consequences that may
follow, is talking of deficit financing.
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With great difficulty, our economy
during tire lasi tive vears has heen put
on a sound basis, although it is not as
if it is not capable of expansion for
meeting the requirements of our pro-
gress. But do we not again find the
threat of inflation in the world? Very
recently. in one of the issues of the
New York Times, I read that the ten
topmost economists of America felt
that inflation was at the  corner.
Things are uncertain in the world, al-
though our Finance Minister was quite
right when he said that the back of
inflation had been broken in our
country. We must know thalt we are
not living in isolation—economic or
political—and whatever happens out-
side the four borders of our country
affects us immediately. Therefore, it
is not necessary to tell him anything,
because it is his nature to be cautious.
But let us strengthen his hands and not
insist on reckless, unbounded, and un-
thought out deficit financing.

Then. the question of execution of
some of these big projects was discus-
sed. I had something to do ‘With these
river valley projécts. In fact, if the
House would permit me, I would say
that they are all my babies. When I
went to Sambalpur, tae Oriyas through
their representatives complained that
most of the employees were Punjabls.
I assured them that I would look into
the complaint, but I told them, “It
Punjabis are employed now, they will
leave when the project is compleied.
and whatever good will follow from the
project will remain for eternity for the
benefit of the Oriyas.” Let us under-
stand that Indian prosperity cannot be
parcelled off regionally. It is one and
indivisible.

Shri B. Das: You will not allow these
Punjabis to come to Maharashtra.

Shri Gadgil: Yes, I will. In fact, my
esteemed friend earned his reputation
and fortune in Maharashira. If an
area in Gujarat becomes prosperous, or
if an area in Maharashtra becomes
prosperous, nobody should complain
about it. I hold the view that pros-
perity is one and indivisible.  That
does not mean that I rule out all
regional considerations, but they must
be fitted into an overall plan, so that
in course of time not only will the
standard of a few workers in the indus-
trial areas but the standard of every
landless labourer in the country will be
raised eauitably and proportionately.
(An hon. Member: Will it be raised?)

A point was made that the Govern-
ment of India had made mistakes here
and there. Surely, the Government do
not claim infallibility. I do not think
they claim that they are all-wise; nor
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do their engineers claim so. I want Lo
tell my friends that big schemes and a
petty accounting mind will go together.
When we are thinking in terms of
crores of rupees, millions of acres of
land and hundreds of kilowa‘ts of
power, only a petty mind can point out
that a certain unit was wasted; a few
acres of land were lost; a petty con-
tractor did something wrong.

Shri Velayudhan (Quilon cum Mave-
likkara—Reserved—Sch. Castes): Waste
in crores.

Shri Gadgil: Not that we should not
take notice of these things tco. 1In
fact, some agency was brought into
existence in the matter of D.V.C. and
a Conirol Board was established for
the Bhakra Project. In regard to the
D.V.C., there has becn muc misunder-
standing. I was responsible for pilot-
ing the Bill under which the Damodar
Valley Corporation came into existence.
The mood of the House then was that
there must be complete autonomy.
Later on the mood of the House chang-
ed, and today some of the Members
teel that so much autonomy should not
be given. This is after all an experi-
ment, but this should not affect the
carrying out of great works which will
ben=fit not only Members of one party
or onc section of the public but which
will benelt the entire country. I there-
fore earnestly say: by all means find out
faults—after all. what arc you here
for? The business of the Opposition is
to oppose—but at the same time in a
democratic  country the Opposition
ought to know that the day may dawn,
ten vears hence, when some of them
will be on this side and then they will
resent this criticism or criticism of
this type much more than the present
Members of the Treasury Benches who
have been as mild as is possible under
the circums’ ces. T would therefore,
very earn2st:y say that multi-purpose
river valley projects is something
which is going to solve our basic pro-
blem. and in this we should give our
heart-felt co-operation, Not only this,
but when the Five Year Plan is being
put into operation, as one of the Mem-
bers has said. it can succeed., not be-
‘cause of many tractors, not because of
many dvnamos that may work, but
only if the people who are ultimately
to b2 benefited thereby are enthusiastic
about it. And I hope the creation of
that enthusiwsm is not only the duty
of the Government, it is as much the
duty of the Opnposition. Tn fact. it is
the duty of every son and daughter of
this dountry and I ‘ope in that spirit
the whole thing will be understood.
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Shri Gopala Rao: I wish to speak
about irrigation and power projects in

. gencral and multi-purpose river valley

projects in particular. In the original
time-table, Planning and River Valley
Schem>»s were put together but now
Planning has been separated from these
River Valley Schemes. Now we have
to discuss River Valley Schemes with-
out Pianning. And it is very painful
to discusis planless schemes.

11 A.M.

Throughout the country for a long
time there has been a lot of agitation
for irrization projects and power pro-
jects. In the last four or five years .
the Government is forced to take
certain steps. ' However, now there are
several projects planned out, some big
and some small, some irrigation and
some power projects, and some pro-
jects of a mulli-purpose nature. The
aims and objects of these projects are
control of flood. solving the food
problem, improving irrigation facilities,
improvinz navigation facilities. and
genera’ion of hydro-electric power. In
the Five Year Plan the Governmen''s
total cstimated cost in respect of power
and irrigation projects is more than
Rs. 700 crores. It ig.caiculated that
by the end of this Five Year Plan there
will be 8.8 million acres of additional
irrigated area and 1.1 million kilowatts
of additional generation of power. [
see for the timc being in the Five
Year Plan the Damodar Valley Preject.
the Bhakra-Nangal Project and some
two other projects have been taken.
The work in respect of these projects
has been started al different levels.

The question is whether the Govern-
ment is capable of completing these
projects, whether the Government is in
a position to enthuse the masses to
participate in the big national task,
whether the Government is in a position
to face the situation instead of continu-
ing the same rottrn. bureaucratic
machinery and thus carry out the task
on a nation-wide scale. Can the Gov-
ernment complete these projects with-
out a sound and stabilized economy?
Can we complete these projects relying
rompletely on our economy or with
some foreign aid and foreign technical
help? These are the things to be dis-
cussed.

But before I deal with these aspects
I would like to draw attention to those
areas which have been neglected in
the matter of giving priority, where the
food problem is acuie and famine has
become chronic. For instance, take
Malabar. Famine has become a regular
feature there. It is the duty of a
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responsible Government to find out a
final solution for relieving the distress
in that area. But in the Five Year
Plan or in the investigation schemes
that area is comnpletely left out. I
came to know from many of our friends
here that the only project that was
being constructed, namely the Malam~
‘puzha project, has also been stopped.
It was calculated that thousands of
tons can be produced by this project
and it was estimated that it could be
completed by the end of 1953. But
that project has been stopped now. As
such I doubt whether the Government
are serious and sincere about their
aims and objects with respect to their
production schemes. Otherwise, what
were the reasons that led to the Gov-
ernment’s decision to stop that scheme
which was essential for the life of the
people, especially in the famine-

stricken area which has become a -

problem for the Government and the
people also tiwre?

Coming to other ‘sectors, in' Andhra
there are twp great rivers, namely
Kistna and ' Godavari, flowing. But
unfortunately very offen eight dis-
tricts are ‘faced’ with famine. You
know Rayalaseema. Many of the
lefding Members and hon. Ministers
were speaking a lot about the condi-
tions in Rayalaseema. But we 4o not
find ‘any solution, any concrete steps
taken, or apy action in regard to the
investigation of projects or  any
attempt to ‘include certain immediate
projects that are possible with a view
to ‘getting rid of the famine in that
particular area. -So far as the Andhra
province is concerned,” if the watex
of these two great rivers is harnessed,
the face of the whole country will be
completely changed. It is ‘tragic to
note that only an insignificant portion
of the water is being  utilised for

jrrigation purposes. - For the last 4 or

5 years in Andhra there is a big agita-
tion going on for the Nandagonda
g‘roject which will serve 8 districts,
‘elangana, Rayalaseema aad some
other parts and serving most of the
telgu speaking areas. It isa feasible
project as well and abcut {i million
acres of land can be irrigated and 1
lakh kilowatts of electricity can be
generated and ‘according fo expert
opinion, it _can be developed into one
of the finest and ‘best projie'cts in the
world, = There . is availability cf ma-
terial and with minimum 'cost—the
project is estimated to cost Rs. 65
crores—and = maximum  results and
complete ' co-operation of the ' people
concerned ‘in  the arvea, it ecan be
completed in no time, but_in spite of
big deputations and ‘so much agitatidn,
the Government have frankly refused

to consider it. 1 dg not find even a8 -

79 PSD
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provision for investigation in this
budget. y

There is another project: Even
though it is small, it will be useful
for two districts of Rayalaseema,
Kurnool and Cuddapah. It is called
Siddeshwaram Project and under this
11 lakhs of acres can be irrigated
with -an expenditure of Rs. 30 crores
and it can be done in parts also. Even
this the Government have refused to
consider.

As for Godavari river valley
projects, two projects Rampadasagar
and Ramagundam were being discussed
afid thé jnvestigations had been going
on from 1944 but these are not taken
into account. They are neither in-
cluded in the Five Year Plan nor any
provision for investigation has been
made in the budget. I think that
backward and undeveloped areas which
are famine stricken must be given
priority. If these projects are taken
up, so many other preblems also’ can
be solved.  In view of ihése considera-:
tions, it is high time that Government
should reconsider - their = opinions in
selecting projects in future.

As regards the execution side of the
projects, if you look at the way the
D.V.C, Hirakud Project, Bhakra and
Nangadl- Projects -are implemented you
will ‘be shocked and - astonished to
hear the news: that come from thése
areas, of how crores of rupees - are
being squandered away by a handful
of interested persons;: senior efficers
and contractors and some other people.
Everywhere ' 'in . every department,
nepotism, favouritism, corruption and
bureaucratism are very: much in evi-
dence. With this state machinery. it
is highly impossible to advance in this
Front. 1 have . received so many
reports from 'several places, from the
Hirakud Project in Orissa ‘of cases
where contracts had ‘been ‘given to
favourite ° contractors. other
speakers have expressed ‘about it in
the House. This is the wav.in which
the ‘projects are being built up in the
country. People are not enthused at’

.all. “People = ask: Are the projects

intended = for the benefit: of senfor
officers and contractors?

Pandit K. C. Sharma (Meerut Distt.—
South): Has the hon. Member sent
thee re that he has in his posses-
sion to'the Ministry concerned?

Shri Gopllz‘ Rao: T have not sent.-

Shri. B. C. Das: (Ganjam  South):
Does the hon. Member know that there
is a big agitation in the Province of
Orissa that the Hirakud project is a
cess-pool ‘of corruption? (Interruption).
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Mr. Deputy-Speaker: Order,
There cannot be a general discussion.
One hon. Member has put a question
and that is enough. The hon. Member
will kindly go on.

The Minister of State for Finance
(Shri Tyagi): There is no use making
sweeping remarks. I shall be grate-
ful to the hon. Member if he could
pass on some such incidents... (Inter-
‘ruption).

Mr. Deputy-Speaker: Order, order.
Nothing can go on in this House if
all the hon. Members belonging to the
Opposition stand up simultaneously
and talk. There must be some order
and decorum. Let them build argu-
ments convincingly and when some
authority is wanted, let them pass on
such letters. They ought not to
hesitate to produce them if they have
got them in their possession.

An Hon. Member :
their possession.

They are not in

Shri Gopala Rao: On account of the
interruption, I have lost € minutes.
From a careful reading of the
Estimates Committee’s report, one can
imagine how things are going on. On
page 24 it is stated: “Large establish-
ments and consulting firms are eating
away a good deal of the finances with-
out any foundation stone being laid.”
These are the sentences from the
report which hon. Members of this
House have prepared, that even with-
out a foundation stone being laid, a

lot of money is being spent. The
report further says: “When the
scheme was actually started, it has

been subjected to constant changes
under the stress of too much consulta-
tion ‘and advice.” In the Hirakud
Project the priority was given for
power scheme in the first instance but
later on after spending some Rs. 1}
crores by new order, they changed the
priority from a power project to an
irrigation project. All of a sudden the
work was stopped abrupt!y and all the
men and materials diverted to an
irrigation scheme. So much money
had bteen invested and so much loss

was incurred and ‘what a colossal
waste?
Shri Tyagi: The power scheme was

not given up altogether.

Shri Gopala Rao: What is the fun
of wasting so much money and
diverting all the men and machinery,
I ask?

Shri Velayudhan: Has it not been
wasted? That is the question, Sir.

Mr. Deputy-Speaker : The hon.
Member may be allowed to go on. He

order.
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has got only one minute more in spite
of the extension.

Shri Gopala Rao: 1 hope you will
take into account these interruptions,
Sir. According to the Estimates
Committee’s report, there were no
schedules of rates and there were no
stock registers maintained in Hirakud
Dam. Public property is used for

rivate purposes by senior officers.
gne agency was utilised for different
‘functions. A favourite, a friend and
a senjor officer can be a contructor, a
consuitant, a store-keeper or an inspec-
tor of store-keepers. This was the
shameful state of affairs there.

As for the technical side, the r.port
has correctly pointed out that
national talents and technical skill in *
this country must be properly tapped,
but lakhs of rupees were being spent
in  oblaining foreign advice. This
really indicates the policy pursued by
the Government itself. Rpor  every
simple thing they rely on American
experts and American technical staff.
For material, for men, for everything,
we completely rely on foreign aid.
Some hon. Members of the House had
also been to China in the cultural
delegation and we all heard their
speeches. They said in one voice now
there was mass enthusiasm in partici-'
‘pating in the nation building activities.
In India, go to the areas where work
Is going on. Do you find any mass
erthusiasm? Can you arouse that
tremendous enthusiasm which you find
in China? No. The veople are <o
completely demoralised and disappoint-
ed because we have not taken into
account their co-operation and the
conditions for rousing enthusiasm are
not there. That is the situation. Can
these big plans be completed without
the people? Minus the people, nothing
can be achieved. I would request
my hon. friends on the other side to
take note of this. In China, the big
orojects and medium projects were
completed without any  assistance,
technical, capital or other assistance
from outside. The other day hon.
Menpbers of this House, while speaking
glorified how these big things had been
achieved without the intervention of
foreign imperialists. In the words of
the hon. Member,

“The Huai Rive. project was
not very great in the matter of
engineering feat compared to some
of the Indian projects. But.
when one saw what had been
achieved by the Chinese people
without any kind of outside assist-
ance or financial help. how 23
million workers had built un this
dam in six months, one could not
but share the pride of the Chinese
people.”
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The hon. Member continues to say:

“As an Asian, I also shared that
pride. I shared that pride be-
cause I found here a people who
for the first time had attempted -
gigantic task which we thought
was beyond our powers.”

the message of the Chinese

i That is
We have to take note of this

people.

experience.  Are we not in a position
to achieve these things? We can
certainly achieve. Our people are

patriotic; our potentialities are great.
If they are properly harnessed, we can
achieve marvellous results. If not
better, we can equal them if we rise

to the og¢casion and mobilise our
people. That mass enthusiasm is
lacking. I request hon. Members on

the other side to take this into account
and shape their policy in the future.

Shri N. P. Sinha (Hazaribagh East) :
1 thank you for giving me an opportu-
nity to speak today at a time when the
House has already crossed its maiden
stage. Any way, this will be my first
speech in this House. I am glad that
before I have started ta speak, I have
had the goodluck of hearing some
beautiful speeches, some constructive
and some only destructive.

So far as these river valley schemes
and multi-purpose schemes are con-
cerned, the Government of this country
could not have entertained any hope
of solving the food problem of this
country without having undertaken
these projects. As the Chairman of
the DTVA had once said, “A river_
has no politics,” I say the same thing
with greater emphasis that we Indians
have also no politics. We have only
one politics, and that is, to solve the
food problem of India. If that main
problem, on which the whole economic
structure of India hinges, remains
unsolved, all other problems will go
un-cared fot and without anybody to
look after them. The point that I
would like to make out is this. The
first and most primary thing, that we
need today to carry out these river
valley schemes, is to enthuse the
people. 1 take up the point where
the hon. Mr. Gadgil left it. He said
that it is very necessary to create a
great ,amount of enthusiasm amongst
the people and convince them about
the purposes, about the usefulness of
thesc schemes before any achievement

can be hoped through these river
velley projects. The question is. how
we can do this? Unless we are of

one mind, unless we agree at least on
cne thing, in spite of there being
different parties, that is that we have
tn  volve the food problem, nothing
<an be achieved.
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Recently, I was reading in the
Fortnightly Review of News and views,
published by the British Information
Services, that there are even perso:as
who opposed the development plans of
all couptries, not with a good motive,
but with a sinister design and in order
to, shall I say, effect a putsch a German
word, which means, 40 take charge of
s Government by force or by fraud
and to control the State. It
these things continue, we cannot
achieve any results from these river
valley schemes. The Review says; I
am not addressing this to those who
arc opposing us, but to any of us who
are opposed to the Schemes:

“They may also take the
opportunity to pursue their econo-
mic campaign. There have been
several signs recently that they
are uneasy aboul the progress of
the Colombo Plan in Asia. They
are obliged to dislike the prospect
of economic improvement in
Asia—which the Plan holds out—
because the communist doctrine is
that Revolution can best be
brought about as a result of ‘in-
creasing misery".”

If these things are at the background
of these Schemes, and if these are
the principles on which most of the
parties try to work out their pro-
grammes, then, I regret to say that no
Government, with any amount of
courage or boldness or flnances, can
try to flnish any of the projects that
they have undertaken, much less the
Indian Government.

I would ldike to emphasise one thing
and that is with regard to the
Damodar Valley Project. It would
not be wrong to say that I come from
the T.V.A. of India. I come from the
Damodar Valley. About three-fourths
of this project fall within my district of
Hazaribagh and a major portion of it
within my own constituency. There-
fcre, I will not only rely upon the Fifth
report of the Estimates Committee,
which has ‘been the basis and the back-
ground of the criticisms here but 1
shall also rely on some of the things
which I have personally seen. In
regard to rehabilitation, I say that the
people who were going to be rehabili-
tated were actually worked up by the
interested parties not to agree to that.
They were advised not to agree to such
rehabilitation and that, only with a
view to putting the Government to
difficulties and troubles. I have seen
parties, who use the terminology of
being progressive parties, making
propaganda that these projects are of
no value and that they are only
meant to fill the stomachs of big
oflicers who are there, and that they
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are also meant for the maintenance of
those persons who have leanings
towards capitalism. They have made
this propaganda and this propaganda
creates a good deal of misapprehen-
sion in the minds of the people whom
we are going to emthuse; whose work,
whose collective labour and epergy we
are going to use for the success of
these projecis.

And I therefore say, that unless
these elements are rooted out, unless
we combine and join hands at least
in solving one thing, i.e., the food pro-
blem, in all sincerity, I am sure, no pro-
ject of this Government is going to
succeed.

Secondly., 1 wculd like to spcak on
a point which has a direct connection
with this, and that is, Publicity. I
have read some literaturc about the
T.V.A.. and there is a huge mass of
such literature surrounding it. A
good deal of propaganda is being
made, even now, when it has already
been acknowledged by the world as
one of the best river valley schemes.
Thet thing is lacking so far as the
Damodar Valley scheme is concerned.
There is no good propaganda. There
is no intelligent publicity. People are
not given literature in simple Hindi.
They are not explained from day to
day about the achievemont. which is
a national achievement. Everybody
must have read in the newspapers, and
1 was. of course. present when  the
hon. Prime Minister visited Bihar only
recently and visited the  damg  also.
The Prime Minister guestioned a few
of the workers and asked “why are you

cutting carth  here?” The iabourers
said: “We do not know. Something
great is  going to happen. We are

paid wages, we are asked to work and
we are working.” The Prime Minis-
ter commented: “If that be the fact,
until pcople who contribute their
labour know fully well of the greatness
they are going to achieve, until that is
done. I am sure there can be no im-
mediate achievement of the objective
which the Government has planned”.
I was just pointing this out with a
view to emphasising that more and
more propaganda and publicity are
necessary. People are still working
under certain misapprehensions.
These misapprehensions have gnt to
be removed. and so long as we do not
work collectively, we cannot expect
any good results.

The third point is this. I would ask
.Government, so far as Bihar is concern-
ed—and I asked this in the Question
Hour today—how much land is going
to be irrigated. or is likely to be
irrigated *+ by the Dgmodar Valley
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scheme in Bihar. I do not hold any
provincial view but I want to know
the case for Bihar. I read in the
reports that Bihar is going to gain a
good amount of power. But what will
that power do? Bihar is a :inica
area, and so long as there is ro
introduction of heavy electro-technical
industries, all mica is bound to
be exported, and it has got to
depend upon the vagaries of foreign
markets. Why? Because it is not
manufactured in India. We do not
bring mica to its final use in India
for want of heavy electro-technical
industries. If these industries are
opened, and the power which we are
now going to get from this Damodar
Valley Corporation project is utilised
in this respect, of course, Bihar also
has to gain in spite of helping other
sister Provinces in many important
respects.

The last point is this. What about
“Bihar’s Sorrow”, the Kosi River? It
is, I should say, “India’s Sorrow”.
Every year it brings ruin to Bihar in
gigantic proportions. Every year it
creates havoc. - And so far, only in-

>stigations have bLeen completed.
that, no step has becn taken
Government. May I ask
Government, so far as Bihar is con-~
cerned. what is going to happen about
this Kosi?

Shri R. N. S, Deo: It appears that our
Ministers have a fondness {ior  pro-
ducing habhies. Yesterday we heard
paraaoxically enough, from the Pro-
duction Minister, that he does not pro-
duce babies, but  he looks after the
habies handed cver ta, him by his
colleagues, and today also we heard
from hon. Member, Shri Gadgil, n
ex-Minister, that these multi-purpose
schemes are his babies. Wel, Sir,
naturally they must have a soft corner
for these babies, particularly in con-
nection with the Ilirakud scheme. My
hon. friend Sri Saraneadhar Das from
has raised certain questions,
particularly, the nepotism that is go-
in Hirakud, how the Oriyas
are being deprived of employment, of
contracts, how there is not a single
Exccutive Engineer or Superintending
Engineer who is an Oriya. There is
not a single contractor who ig an
Oriya. Hon. Shri Gadgil said ~ that
provincial feeling should not be raised
in this House, He also said that
Punjabis would go but the Hirakud
dam would remain in Orissa. I quite
agree, Sir—but let il not damn the
peop’s: now. There is no reason why
the legitimate aspirations of the people
of the area should not be taken into
consideration, why there should be
wastage, why there should be lakhs
of rupees thrown away at the whims
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of certain officers, why buffaloes should
be imported from the Punjab. We
do not object to the Punjabis going
and carrying out the project,—their
being contractors or engineers. They
are welcome, but why should Orissa
pay for the best quality of buffaloes
being imported from the Punjab for
the milk supply of these officers.

qfea go are awes : qg 39 SRS
CCIE
[Pandit A. R, Shastri (Azamgarh.
Disit.—Fzst cum Ballia Distt.—West):
They produce more milk.]

stedy dre fag: 9 IFAfA-
7 ZiAr g

{Ch. Raghubir Singh (Agra Distt.—
East): They are more cconomical.]

Shri R. N. S. Dco: Why should rail-
way sleep:ts be imported from the Pun-
jab or Himalayas to Orissa? We all
know that the eastern states have been
supplying Railway sleepers to a large
portion of the B. N. Railway for ages.
Now what was the necessity for im-
porting railway slcepers {rom the
Funiabh?

These are questions which ought to
be seriously  consigered. I do not
mean, that all the criticism that is
levelled against these river valley pro-
jects is justified. Some of it may be
uninfcrmed or mis-informed. That can
be understood. But when there are
so secrious allegations about nepotism,
-about wastage, it is legitimate on our
part io expect that Government should
take serious note of these things. My
hon. friend Shri Sarangadhar Das has
already mentioned about the appoint-
ment of two Committees on this Hira-
kud project. Now. Sir, from a reply
given only a few days back, we ﬁnq
that an interim report of the Padhi
Committee is still under the considera-
tion of Government and that the final
report is awaited. but the reply indi-
cates that the Government have not
yet made up their mind whether finalk
lv they will place the report on the
Table of this House. Similarly, with
regard to the Mazumdar Committee,
the report is under consideration. But
when such serious matters have been
alleged not onlvy in Orissa itself, but
also on the floor of this House, and
committees have been appointed by
Government, it is only legitimate on
our part to expect that Government
would take Parliament at least into
its confidence and place those reports
on the table of the House. In level-
ling these criticisms against certain

20 JUNE 1952

Demands for Grants 2278

aspects of these river valley projects,
it is inevitable that some scandal or
the other is raked up. Yesterday the
hon. the Minister for Production gave
us a. sermon not to rake up those
scandals, and not to talk of a Ministry
for Scandals. 1 had no intention of
raking up any ot these scandals to-
day. But it was inevitable that
those scandals would be brought up
Ly sumevody or the other. There is
nothing which our Government need
be afraid of, in hearing about these
scandals.  On the contrary, the hon.
the iinister for Froduction, though
he does not produce babies, yet he
produced the proverbial mouse after
the mountain neing in labour; aiter
roing {hrough dictionaries and
cncyclopaedias, he gave us a new
definitiun  of  scandals, back-biting,
slander cete. But he foreot to menticn
the ordinary meaning oi scandais, as
we understand it.

Ms.  Depuiy-Speaker : The hon.
Member Is now talking on ‘Ministry
of Irrigation’.

Shri R. N. S. Deo: The multi-purpose
river valley schemcs are  full  of
scandals. and thercfore these irriga-
tion schemes which are closely %nked
up with them are also full of scandals.
I do appreciate that the hon. Membeg
{rorn Amraoti realiy gave the best
definition of scandal. On the 20th
May, 1932, he said that instead of
accusing Government of these scandals,
the Opposition ought to thank the
Government for the scandals. His
point was that it is to the credit of
the Government that fhese scandals
are being unearthed. I do not wish
to criticize his point of view, but I
would only say that the Opposition as
well as the peopl of this country
would be much happier, if our Govern-
ment did not first create scandals and
then try to take the credit for uncarth-
ing them, in which case, we would
have saved a lot of wastage and a lot
of  unnecessary burdens on the
different States.

A lot of criticism has been levelled
against the manner in which the multi-
purpose river valley schemes have
been carried on. particularly in
regard to the lack of proper project
estimates before the starting of these
schemes, the manner in which they
have been executed. the wastage of
money involved, and the lack of pro-
per rehabilitation arrangements for
the displaced persons. There was
also a criticism made about the rise
in the cost of these projects. There
are many other aspects also, in which
there has come about a feeling that
things have not been done in the way
in which they should hava been done.

“
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As I said some of this criticism may
not be fully justified. We may not
have the proper facts before us tqQ
come to a proper conclusion. So far
as the D.V.C. is concerned, the original
estimate was 37-81 crores of rupees,
and now it has increased to Rs. 74-98
crores. Of course, some reasons have
been given for this increase; the in-
crease due to the extension of the
scope of the project is said to be about
Rs. 1583 crores, due to devaluation
of the rupee, Rs. 3:95 crores; due to
increase in prices, Rs. 17-39 crores.
If there is good reason for this in-
crease, and if Government after care-
ful consideration is satisfled that this
increase is reasonable, then of course,
we should not have any objection to
the increase, provided the financial
prospects justify this increased ex-
penditure. The delay in the execu-
tion of the projects is another aspect
which Government have to consider
and proper control and execution are
matters on which the Government
should have a clear idea. The
Gorwala Committee which was
appointed to report on the efficient
conduct of State enterprises, recom-
mended that for these multi-purpose
river valley schemes, an autonomous
Loard was the best; accordingly, for
the D.V.C. an autonomous corporation
had bheen set up. But I would like
tu ask if this is the proper form for a
multipurpose river valley project, why
similar bodies were not set up for the
Hirakud and the Bhakra-Nangal pro-
jects.  In the case of the Hirakud
project, there is no such body at all.
We have to avoid the two extremes,
one is undue interference, and the
other is the laxity of control and
supervision. The Hirakud scheme was
carried on more or less like a depart-
mental affair.  Therefore there have
been so many scandals about it.
In the case of the D.V.C. once Parlia-
ment decided that the work should be
entrusted to an autonomous body:
but the last report of the Gorwala
Committee says. that there seems to
be a confusion over the matter, and
now there is a tendency to resent so
much autonomy being given. It has
been said that ‘Annual reports are
essential but the Corporation’s time
should not be wasted in continuously
having to defend its existence.” Thus,
it should not be our policy to interfere
in the internal administration of an
autonomous body. = Once we decide
to entrust a certain responsibility to
a body, the internal administration
gshould be completely left to that body,
and only an overall general control
should be exercised by either Govern-
ment or by Parliament and there
should no longer be this tendency to
make the D.V.C. into a departmental
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affair. At the same time we have
also to avoid the other extreme of
giving the departments of the Govern-
ment under the ministries, complete
freedom which lead to the situations
that have arisen in the Hirakud pro-
ject etc. In the case of the Hirakud
project, I would suggest also another
thing. In the Control Board which
has been set up, the Chief Minister of
Orissa has been appointed as the
Chairman. I submit that he will not
be able to serve the purpose that is
intended, because as a Chief Minister,
he cannot possibly devote the  same
amount of time to this important as-
pect as he should. Therefore, the
Government should seriously consider
the setting up of an independent
Board, with an independent member
as the Chairman. I would like to ask
the Government...

Mr. Deputy-Speaker : The hon.
Member’s time is ‘up. I have given
sufficient time to the hon. Member.

Shri R. N, S. Deo: There are other
aspects of this planning...

Mr. Deputy-Speaker: What happens
is that after the 15th minute. the
hon. Members usually take up a new
topic for discussion. There are
thice clocks in the Chamber, and
the hon. Members should have a
look at the clock also while they are
speaking.

Shri R. N. S. Deo: Sir, I would only
conclude by saying that Government
should seriously consider the sugges-
tions made by several hon. Members
iu connection with the exercise of 2
proper control over the working of
these projects.

Shri B. R. Bhagat (Patna cum
Shahabad): A distinguished foreign
visitor who came to India some
months ago described the two main
problems of India as ‘water’ and
‘babies’. He also said that if India
took care of water, the babies wowd
take carc of themselves. I hope,
Sir. with this statement every Mem-
ber of the House will agree, and
this statement ialso gives emphasis
to the importance of the river vallev
projects. I think if the House w.ll
bear in mind the importance of irri- °
gation and power in the economy of
this country, they will give their
serious consideration to every detail
of the actual execution of the river
valley projects. At .present, India
has a wide and great river-system
and has ample water resources. T
is a tragedy that at present only 6
per cent. of the water is being utilis-
ed for irrigation. Our total irrigated
lands constitute only 18 to 19 per
cent. of' the total cultivated area.
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Besides providing irrigation, the water
resources are capable of generation of
power which is so much important for
the industrialisation of this country.
So it is not a wonder—rather it is just
and proper—that the Flanning Com-
mission should give so much import-
ance to this aspect of the problem.
The Planning Commission in its report
has provided for Rs. 450 crores for the
river valley projects and after the five
years when they are completed or
towards the last phase of their com-
pletion, another 140 crores is to be
provided. The Planning Commission
has rightly estimated that the food
problem will be solved if during the
five years this budget is able to pro-
vide aditional irrigation to 8'8 million
acres and generate power to the extent
of 1'96 million kilowatts. It has also
a long term plan that in 15 to :0
years we will be able to solve our
economic problems, not only the food
problem, if through a budget of 1400
crores the present total irrigated area
is doubled and 7 million kilowatts of
additional electric power is generat:d
in the country.

So, given this background, I would
like to examine some of the river
valley projects that are under imple-
mentation and 1 would only add that
the House cannot ignore the fact that on
these projgcts alone the future of our
country depends. We cannot provide
a higher standard of living to the
reople of this country unless we suc-
cessfully and economically implement
these projects. We can bring happ!-
ness and prosperity to the rural areas
only and only when we successfully
implement these projects. Our civil-
isation, rather the civilisations of the
world, weare mostly river valley civil-
isations. We are bringing in more
river valley civilisations in this world.
but based on a different footing—on
the technological achievements of .ne
modern scientific age.

With these words I go to the Damo-
dar Valley Project in which during
the last two years I have tried to take
a keen interest. During the last two
years, the Damodar Valley Corpora-
tion came in for a great deal of
criticism both in this House and out-
side, and the Estimates Committee has
gone into the details of it as well as
the other river valley projects and
made its recommendations. But
knowing, as I do, personally and com-
ing from the same province in which
the Damodar Valley Corporation is
situated, it s a rather heartemng
thing for me to say that during the 'ast
six months since _these matters were
taken up in the House and the Esti-
mates Committee visited the site and
made its recommendations, things have
improved enormously. The main

20 JUNE 1952

Demands for Grants 2282

targets of criticism were the position
of the Financial Adviser, the general
working of the D.V.C., the economics
of the first phase of the 1mgatxon
scheme, the whole financial, engineer-
ing and administrative set-up the
estimates and the project reports. I
took keen interest in the financial set-
up of the thing and I know that since
the establishment of the convention
that when there would be a difference
of opinion between the Financial Ad-
viser and the D.V.C. the matter should
be referred to the Government for a
final decision, things have worked very
well, The financial set-up and the
administrative set-up have improved
and since the appointment of the
Chief Engineer a few months back—
rather about a year—the. progress

gone on well and now we have reached
the peak level of the progress. One
dam, the Tilaiya dam, is going to iLe
completed this year. The Bokaro
thermal plant will be completed early
next year within the estimate provided
for it. Twelve crores of rupees were
provided as the total estimated cost
and it is a happy sign that the Bokaro
thermal plant is going to be complet2d
within that estimate, The only
troubling feature is that the estimates
ot some of the dams in the first phase
have recently shot up, wide of the
mark. Firstly, it is a very unfortu-
nate thing that the Damodar Valley
Corporation started with very rough
and sketchy estimates. The original
estimates were, therefore, revised.
But the fault did not lie with the pre-
sent Government. It was startad
during-the British regime. Secondly,
the whole priority was changed from
flood control and irrigation to power
generation. I think hon. Members
who have criticised the Corporation on
these grounds are not justified to do
so, since the work has gone on and
the mistakes were committed long be-
fore this' Government came into being
or this Corporation came into existence
and now the work cannot be stopped.
There is no helping it. But if we
lcok to the estimate of the Tilaiya
dam, we find that after the revised
estimate last year which was fixed
at 1G5 crores, recently it has gone up
to about 3 crores. Some of the ex-
planations given by the Corporation in
the anter-State conferences may be
valid—that they did not account for
the submerging of a national highway
due 1o this dam and now about 20
1zkhs had been orovided for it, and
another 20 lakhs for some thing which
they did not take into account before.
But whatever may be the explanation
for that, I think any reasonable and
proper estimate should have taken all
these things into consideration, I
am glad the Finance Minister is hcre.
He should look into the subject. The
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bane of ‘the Damodar Valley Corpora-
tion is not the wasteful expenditure
as such. = 'With personal knowledge
of the thing, I can say that-it is npt
the wasteful expenditure, but the iack
of proper estimate, the lack of an
integrated over-all expenditure in the
first phase as well as in the second
{»hase that is creating so much trouble.

am glad that-the Finance Minister
bas taken keen interest in this respect,
and I would request him to go into
the details  of the estimates of the
Tilalya Dam as well as the Konar
Dam. The Konar Dam was originally
estimatad to cost Rs. 4 crores; now it
has gone up to Rs. 9 croves. I know it
may be said to be due to the rise in
prices, to devaluation, and soon. ‘But
what I plead anxiously before this
House is that the whole project should
ve estimated afresh and an overall
financial picture of the project should
be  prepared. The = project report
must be drawn up afresh, With rhe
exceeding of the edtimates of these
Dams which are nearing completion
the problem has again cropped up, and
I think _this , is the most opportnne
time to - emphasise. this point. It s
more so0 because the work has now
reached its peak level. We are qo-
in_g fo spend Rs. 19 crores, - and we
will spend more in the next succeed-
ing year and the year after that. The
Mgithon Dam and- the Panchet Hill
Dam are the most important dams
because these are the only two dams
which will deal with flood contral
which is so important and over which
we are going to spend about Rs. 23
crores. The peak level of work will
be reached on these two dams in the
next two year. So, beg of the
Finance Minister and the Government
that they should look into the esti-
mates of these two big dams. Com-
pared to them, the Tilaiya and the

onar Dams are small dams. These
are the bigger dams, and they are the
main dams as regards flood control
and irrigation. = What I repeat is
that overall estimates should be pre-
pared on the basis of the experience
of the 'dams which have already
been constructed. It has been stafed
that estimates for the Panchet Hill
Dam have been prepared on tiw basis
of the Mafthon Dam. I hardly cee
anv reason for that, because the
Panchet Hill Dam, although it is of
the same design and the same cons-
truction, is ‘not jnst the same as .he
Maithon Dam. So, I think estimates
should be prepared in each case, an?
the, entire ‘estimates should also  he
prepared in the- background of an
overall picture of the whole project.

So. T now pass on from the estimatés
of these projects to the next point,
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that the Finance
minister has again taken keen interest
in the same. I refer to the economic
and financial justification ot the D.V.C.
Now, the First' Phase programme of
tne D.V.C. according to the revised
estimate provides for a capital invest-

‘'ment of Ks. 78 crores, and the gross

revenue has been calculated by the
Corporation as Rs. &8 crores. _The
working  expenses aiter the First

Phase 1is completed are calculated to
be 1-71 crores: and  deducting the
worging - expenses from the gross
revenue, the net revenue works, out
to be Rs. 4'1 crores. H you take the
interest ,on the rupee loan and = the
dollar loan- that have been given to
tae  Corporation, the net revenue
comes to 419 per cent. per annum
Now, flood control is not a paying ptro-
position. The benefit is negative, in
the sense that only in one year—I
supposer in 1944—--dpe to the devastat-
ing floods the country was put to a
loss of Rs. 14 crores. So, negatively
flood conirol is an advantage,  but
from the financial point of view flood
control is a Hdbility and a drain. So,
if we exclude flood ceontrol, 'the .
revenue comes to 589 per cent.'So, ®
it is & very rosy picture of-the finan-
cial and economic position, But there
iz a snag in it The guestion ‘was
discussed in one of the inter-State
conferances held in Delhi perhaps in
May last, It has been stipulated that
the Damodar Valley Corporation will
be able to pay its entire interest,
which is now a capital charge during
the period of construction, in the year
1964-65. But it is now realised that
the Damodar Valley Corporation will
not be able to clear off all the interest
arrears in 1964-65; and only then,
after the interest arrears are cleared
off, will the refunding  of capital
begin,  So. it seems that the refund-
ing of capital is put off.  If this is
going to happen, the whole rosy
picture drawn by the Damodar Valley
Corporation turns blurred and even
dismal. So, I would beg of he
Finance Minister to examine this
ouestion, The economic and financial
proposition of the scheme consists
mainly in keeping to the time 1
dule of work and in seeing that each
project is completed in the time
schedule at the minimum cost. This
is wvery important in judging the
gx‘!,ngmlc and financial aspect of the

12 Noon

After nferrlné to these two points
about the DV.C., I would now like
hurriedly to make a few suggestions.
I will take two minutes, Sir. I
wish to make a few  suggestions
regarding the administration of the
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yiver /valley projects. My first sug-
uries'ckm is that although we have In
J‘mand different river  valley projects.
there is absolutely no co-ordinating
body in existence in the country;:there
is no pooling -of the resources and
the 'experience gained in the ' ad-
ministration of the various river valley
projects, and there should be a pool
for the utilisation of -
personnel  and equipment in the
gifferent rviver wvalley projects. Su_mn.
some of the 'projects are nearing
partial .completion, -some technical
personnel and - equipment may be
superfluous in one project yet may he
needed in another. There should be
‘co-ordination 'so. .that such, personnel
and equipment may be transferred
from one project to another and: their
‘utilisation may be on a mest efficient
‘and -economical basis. /' The' time for
1ihis hzs come now when some of the
projects may reach complétion "in a
year. or two. i

My second suggestion is as regards
{he * rules  governing  the < pay of
engineers. : The rules of pay of the
engineers and ‘their terms of ‘employ-
ment are sych, that it is. not: always
a very happy  thing for an engineer
under the employment of Government
to join a river valley project where
“hiv services may be very much needed.
So  the = conditions of employment
should - be ‘uniform-'so that the river
valley projects may draw to the
maximum 'extents on the iindigénous
engineering  talent and  technical
equipment. . My third suggestion . is
that there should be decentralisatior
of the river ‘valley projects administra
tion in the sense that the three aspects
of work—policy, planning and execn-
tion—should 'be separated and co-
ordinated. The policy side should be
taken up by the Cabinet.  The plan-
ning, should be done with the help of
technical personnel’ by the Planning
Commiission, And the execution
should be done by semi autonomous
body. 'We have just now had 'the
report from Hirakud which is wverv
bad, and from Bhakra-Nangal, which
is only subordinate to the Central
Government. and from the Damodar
Valley which is a bit too much
autonomous, We want that the
execution should be done by . semi-
autonomous body wunder the -closa
control ‘and co-ordination of author-
ities above, but still autonomous.

My fourth' and last suggestion * is
that the future River Valley-schemes
. should be integrated schemes and al!

the details should be dovetailed in one

complete whole, and the entire picture’

of :the - economic condition of the
country should be taken into account
in: making -any integrated schemes of
river valleys.
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1 do not want to deal with the
question of public co-operation anc
mass enthusiasm, ag it has been dealt
with é)y my {friends who have spokea
beforé.

Mr. Deputy-Speaker : I will now call
upon Mr. Radhelal Vyas.

Dr. S. P, Mookerjee (Calcutta South-
East): Is the hon 'Minister not repis-
ing today? y

N : §

Mr. Deputy-Spcaker: The hon.

Minister is indisposed and therefore
he will not be-replying today.

“Dr. S. P, Mookerjee: So the baby is
being carried by the Finance Minister.

Mr. Deputy-Speaker: If the hon.
Memc:"ex;‘, desire I have no objection
to. von till even  1-15 P.M. At
1-15 .1 will call upon the hon, Minister
to speak and if he is not here, @ then
on ‘the next day there will net be any
further - discussion by the hon. Mem-
bers but. the ' hon. Minister will' be
nalled upon to reply.

The  Minister of  Parliamentary
. Affairs (Shri ‘Satya Narayan: Sinha):
The ‘hon. .uinister will make his repiy
on the Planning day. ;

“Mr. Deputy-Speaker: = There is a
suggestion that the hon. Minister iwill
make his speech on' the Planning day.

Shri C. D. Deshmukh:  The
this subject has been split up makes
it necessary ‘that even ‘the Demands
be put later. So, therefore, I think
it would be very convenient 'if the
Minister in charge replies on the 1st
and that was his suggestion and that
all .the transcripts of the speeches
should be available to him to enable
him to reply properly. In the mean-
while I am taking notes of the import-
ant points that are made here,

Mr. ‘Deputy-Speaker: The hon.
Minister told me that he was indis-
posed. Therefore he will reply only
on the day of Planning. ' Tijl then the
discussion will go on. But I would
request the hon. Members to confine
their speeches to ~ ten minutes each
and * give particular suggestions or
goint out certain irregularities which
ave been noticed so far. If they
many hon.

embers may have their chance to
speak. And I also hope that they
will kindly not embarrass me by com-
pelling me to ring the bell every time.
As soon as ten minutes are over; they
should themselyes finish their speeches
without requiring the time 'bell to
ring. . Yes, now the House will sit

“till 1-15 today. ;
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Pandit Thakur Das Bhargava (Gur-
gaon): I was only suggesting that out
of the many river valley projects, one
was Bhakra Dam also which cost the
country Rs. 130 crores or something
like that. And so far nobody has
been allowed to speak on that subject.
Of course I am not appealing for my-
self to be allowed to speak but I would
beg of you tc kindly hear somebody
on the Bhakra Dam Froject also.

Shri R. K. Chaudhury (Gauhati):
May I ask, Sir, if there is any Member
in the list from Assam? I am sure
the House would like to know some-
thing about Assam which is also sub-
jected to floods.

Mr. Deputy-Speaker: I may tell the
hon. Member that as regards Planning
I do not see that any particular
scheme has already been taken
up and is in the process of ex-
ecution. So far as Assam is con-
cerned, the hon. Member can never
be ignored and Assam will never be
ignored Dbecause Assam starts with
the first letter of the alphabet and
therefore on the Planning day, the
hon. Member will certainly catch the
.ye of the Speaker but not till then.
Now so far as Punjab is concerned,
immediately after Mr. Radhelal Vyas
who speaks from Madhya Bharat I
will call the Punjab gentleman. Yes
now Mr. Radhelal Vyas.

St UGS M| WEAE ST
o WEIRd, 419 AR 39 awg S
Ao FT oaae fear &, S99 ¥ fou &
AT FT F@ T § 1 fEw &9y
A TR 3 & fod oF o &
F@ o1 @ E & w3 A a e
Frm & sifaw gfee §, Ffy A gfee
¥ 9 ArnfrF gfee & age awar @
AT wrg N |7 o9 Fm e 9T gw AEl
TOAT @S F W@ &, 56 JATS HY FH
FY WY gX F o WY § AR Ay FEw
g F s #Y T &Y g § @b
F+tee (Planning Commission) &
g9 ¥ 98> 99 qome A g ®
foar sy 3 F1 @@ AT qQ@T F F
W F @EATHE FAN T HT IAAL
g | = gy ¥ A A J
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7 IR fmiy fagr fauifa e
% | oo fraw ag & fe ot Qe
aft 91 @ 9 o9 = oFw @ @
§ T ww ¥ > & awd g
frear g & 5 ag A9 @Y o
T INRA AfoF Fg AT &, I A
At srafasar & s dea fagrr
g & st sarer &= &, sarar s
At 3 ATy gY AT Y sarar oTw-
w2 &, 3 & ft 9@ foar s
At vy fagra & R fR Rw Y
HAEFAT ®1 @A Y IR A fw
g4 W § I F A @A g o
Qi A safawar & s
e W e o, W@ oaga
&% ¥ 99 Fg g9 & fF oY faed
agl § g [ A & & AwE 9@
AT N 9w adfr folE ade (ol
¥ ATE Yo IF JWS FEET TA-
T qus AR FHrE - (Central
Waterways, Irrigation and
Navigation Commission) #
T AT #Y T § 99 foE F 955 3%
R OF qwn faam g g W 9w
TR A qEr SEr afeqt w7 greEme
w1 forn & 1| & 99 39 TET &7 @A
g a9 7 ag @ g fF foa
€ A @, ag T FY ATy corfa
Frm § v & I f5 a0 g
BT, g A T E ) Faw & @
GFT T §, T WIE AT O™
fe e Y 979 gomr & R 99
ffg goET § @ fomr T €0 =

CANET 9T TEY YIRd A W O

FAT 3o wr@ waar @9 fwar § $R
T | ST 30 &M@ TAT @
frar &, 99 QT & fod oY gt
foe & ssx s=gmww (under
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construction) # ¥ FE ¥ ox wfafafy Toeam a@FR &1
& AT ¥ oF quy < 98 faar aR o wfafafy w7 T T FT
£ AT A IF AT FY @ Tore § WfAs T 'qR 39 A 7 TF QAT a9TE

& firar mr ¢ 1 o, T R g
FEA FY ATIRIHAT TEI {6 T WA
AT T R §F AR A i
FAT T FY GEEAT F a7 gEdr
Y aran fFE go w1 sToew fam T,
afer & ot ag ¥gm 5 faw @wg
I § ¥ 9 FsAT AT 99 qWY
FAA A g9 F IES TS T JoAT
&1 39 Zrg | four ik 3g 1 Fw
g a1 f5 ;"R ¥ Y d=  (tin)
W frFs  (zine) fasar ot =g
M F gl ¥ s war 91 AR
™ =T ¥ fo7 d AR faF 3 a7
AgTe @ FY AT FGIE FF AWTEL,
R FE TG A 9 T aa F o
faoell & rammFar 41 ¥fFw o=
F3m 9% f6T sigal d wsor ¢ foqr
A 9g @M - TG TaHAS HY
ster & T 7 FvES AT Iq 49T
i TWr 1 3T TWMT Q_¥ K 4T
fs 3@ fo & agomr m@r § @
AT O fa9R qE @ W ar AR’
# @ /¥4 ¥ TW AT #Y qgh A
T A A a7 fomr | A,
FIT AT A7 AA AR I FIES {aR
] T AerTst 9% fau wA o) T
&A1 & fa, 59 faofad & S 4 smaw
# waag 4v | gk mefe g @
I gug fafaeex ot 499 qow qrEx
(Works and Power) #, agi 9%
R T IR ATIT A fred &
fog 1 wMifet A sk q7 g’ve §
T F1 faer 1 & uF 40 2Ffawe
e w1 frar fomsr s a0
R 3T fgaa e s | 9w A

AR wer Tefre WRE § oW
W # 99 gg A & o ar ok
T F N AW gy & Iq F e
78 wgr a1 f5 o g swig &
T AT IAX WA K agHET §, FEv
IE § a8 TH@ & TN T ARSI
# qgd 91 @ & ¥ qg qemT aR
T WA FT q@T G FA FA
AT § | AT WG &Y AAT qg AT
FR gu a2 o fF @ Qo & free
g TR AR W AT & w_ai
# anfas =l grlr, 37 w1 staifrs
fawra grm ok @ & Ffw SrEA
W @ ¥ T AR IT T A N
AT X FFQ A ogwer §,
% & griY, I A @ F & T
qear & fF A9 39 AT & A9
e FH q T AT § CF AT
#r orf gf gk @ *7x € i Far
F, FET TR W Ao F fod
ot g9 @At FH FT JAR TG §
wafed 7@ e ag wgi &, ®ifs I
AT I@ AT F AHE A AGT v
ot Y AT o § 39 & qg TS
g & T @ Fr gfee § o s e
G ar o AN afeaa w=i ff @
# ww § | SvAfimr #f gfe ¥ 3G
A off I g £ ag s eI g
arfa R | & AT & (R @
s fft & feard @ @t § e
I Y I om@ freoEe qEw JRe
(genorate) & FIT IR WA WA
HR o FY g AEY, afew AT
AR e R Mgz @R SuT wRa
% 3o R A1 0 fre awdt & o
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g g 9 e W F@TR R/
I &A1 | far R e 5 St
Faw @1 fagra 91 fas =
AT FEHE ¢ a8 A9 S I,
39 % faeg gn 3@ & f5 @ @ €aw
Fr A% fqd earq faar @ § W)
IT AT AT AIAAE A0S FRZEAA 41
a4z 93 & 1 7% § 1T IAT WA &I
Sl 4% 79§ 937 QA § q91 TG
7T HI1T qORETA &1 €0 QAT
I F AN 9T @ TE afew gt
F N FT S £ 39 9% faT g,
3T &7 meri | T famm & oA
AT FT CAIH A FT 37 JIAAT41
at 7% faamr &

TF 1T a9 A qA FEAT & 48 43
g f& afz @mam 41 gfez & & <&
ST At o1 #iE 9% ¥ S (R e
uFe 1 fErE &1 gWie gl drem
éw.u‘m-—naﬁwtaqﬁi 34
H AR L a1 8 {4y @ faarg
T oFRAr g, WX A ITH AT
gfer & Z@r g @ 9w a¥ § g
IR FAE ®MAT @ qIT gF 99 T
919 g w & |®9 F et § s
gt & mfee F@ F a7 g )
s AT | S& QST g3 g el
A I 9 FTWr GATH e Ao §
qry & ATAIRIT 9T g FAAT &qAT
@+ @ 1o § agt dTwie B (bet-
terment fees) ¥ ®WHB: FAT
| @ A ¥ §wRE f e
AT | 9 TR Y 99 a9 § Y ard
T QAT X T Ag AT 3¢ FAT
F9ar §, A @ A Taww T Q @
@ ™ & for wg e AR ToRe
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e fred g v, |® @R,
IR N I IW F FEE AR
SR FLFIL AT WY 99 § g ©I W

afea < qar T g nfed

sy, S wiew F o fags
fryif fFar a1 99 1 T @@ a)
¥ F AT g HAT ¥ AT e fremar
AT § | Sf FAEE AT S g
foe & So F W ¢ d Fa@ml
ar i
“In  al'ocating financial aid
from (he Centre for tiac various
Stane puwang, care has beea taken
o meet @3 far es possible the
reguiremelits of  the more Lack-
ward arvas. In allocating
Ceniral assistance to Part B
States.  their  special  needs for
brinring up  the level of  ad-
mini¢tration and  social  services
to that of IParl A States have been
kept in mind.”
wF T g § ag gua ¢ fE
™ 7 it a7 fagra afawfza faar
TAT 2 FT I9 FT WA AAETH A
g WG F GFET ¥ Er W g 7
T AT WA AR e F) far-
g% q¢ @ ®ew ¥ gFEs waa fedr
g T & 9T o A U e
F qqa ¥4 1 9 fagra ww |
qAT ¢ a8 @Wra @ war ! faw
TGS AT 9 & FAT AT @
g & far ot & mal @7 wlw
o F A TE g, TgT FTHr @w
@ET AT &, T FERA  (cons-
truction * & fod A% (road)
T & FWA (colony) W
o & wgi wfe (plant) ¥k
M o % & aR W dAfws
weET 1 T &, A ¥ ¥ fod
Y FTET JEAY Wy fear AT v Ag W7
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A qdcg A Am T §, A v
T gq FFR qW AT § ? AR owmn
T & foR weg wvm qun T &y
ST T 9 AG I HIT A FAT
gim ? 7R fadew s g fF oag o
QAT AT F g I gE € 99 &
0 A ¥ qFEer fear S
v afg 39 7 @ &9 @ #r A
g T e SanE g A FE_FTw
T & fF ey WE AR eI &
o g T frEr o qur S9 oA
g dfam AT 917

wF g 17 Y & 1 Faaey srer 7
TN qTE § IE W gEEe
(Hydel) awmm v & 1 >f=
TIAE AT AW AWE A grEEe
fam &1 uF e arz W W TEé
& 1 et ATy A & s Tt § grEse
" qraT £ s S A A% A § 9
& 37 At &1 A of s faorelr
fama 1ot g a1 IfeT a8 & fF o
AT 7 e oY AR 2w F gy
% feax & 3z fawer @ dfam @
T wEat ¥ 39 #7 s Y SaTer Wra-
WEAT £ | W g ¥ T FEW A
ANTA FT FTAIfAT FEA FT TG &
f& arivr o fuT @dw 7 o b=
wET (law and order) T asT
W S5 a9 14T § A qgr 9T qQ-
Ty v FTY AT wvw AT 9%
g w1 st mgt gew fawoafa
fr et o1 @ & 1 T adwma
T FFTA T AFA FT TF 777 I
ag wrAe AT § | gAfed § @A
JATAy it ¥ ag fAIw wem fF i

7ot & 3¢ F7 w@ F @S A A aww

g 39 &1 gare, s frod g oE o

L J
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Rew § X Nt 7g Amm wIR &
g 5 97 & a9 sy A @vm, v
¥ gy § o fFar s aan
foe fagra &1 i foid & wfs-
qraw fear AT @ 99 #1 T faaraay
F g § foaww  (liberal) =ua-
B frar o formr & 99 & g @RS
q2 T 4T A A &Y | AraT § FF T
famal &t & wmE T OF
(First Five Year Plan) & mfaes
forar srgam

¥ § # A A wegE @ ¢ R
a9 7 qH qwg fear

(English translation of the aborve
speech)

Shri Radhelal Vyas (Ujjain): Sir, 1
am very grateful to you for huving
allowed me to speak. The River
Valley schemes have the potentiality to
change the face of the country from
the point of view of economics, agricul-
turc and industry. They would alsc
make up the food deficit which compels
us today to spend billions of rupees.
That is why the Plannina Commission
have taken in hand those schemes first
which can nut us on the road to seclf-
sufficiency in foodgrains by increasing
the production. In this connection the
Cominission has laid down four soecific
princiaies. The first is that priority
would be given to those schemes
which are in hand at present or on
which  work is proceeding. The
second printiple is to give priority to
thos> s~hemes that are meant for in-
creasing the productiom of food. The
third principle lays down that those
schemes would also receive nriority
which are more beneficial and fruitful
in compvarison with the amount to be
spent on them and the fourth principle
is that while giving priority account
would be taken of the need of the parti-
cular areas and backward areas would
also be taken into consideration. Al
the big River Valley Schemes included
in the mav on nage 32 of the Central
Waterways, Irrication and Navigation
Commission’s Reoor? for the five year
period ie.. 1946-—50 have been included
by the Plannirg Commission in their
Five Year Plan. But Sir, I recret to
have to say that Chambal Scheme in
Madhya Bharat and Rajasthan is the
only scheme which has not been includ-
ed in the Five Year Plan. Construc-
tion work on this scheme is under way
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[Shri Radhelal Vyas]

and the Madhya Bhiarat and the
Rajasthan Governments have spent
Rs. 1 crore, 30 lakhs and Rs. 30 lakhs
respectively on it. But not a single pie
has been provided for in the Five Year

Plan for this scheme. Nor has this
been included in the Budget. Sir, I
need not point out that the Madhya

Bharat and the Rajasthan Governments
started the work of this scheme without
any help from the Centre, even with-
out asking for any Thelp. Rather I
would like to say that the British
authorities had taken up the work of
this scheme when Japan had occupied
Burma. The reason behind this was
that due to occupation of Burma by the
Japanese, the British lost the tin and
zinc deposits found in Burma and there
were no such deposits anywhere in
India except in Jhawar in Mewar State.
And electricity was needed for working
these mines, necessitating the taking up
of this scheme. But when the British
reoccupied Burma, these mines were
returned to the Rajasthan Government
and the Chambal Scheme was suspend-
ed. As is indicated in the Report this
scheme came under the consideration
of the Government in 1943. In 1945
the Governments concerned took the
scheme in hand. Indore State started
the work on it followed by Udaipur,
Kotah and Madhya Bharat. There was
-a difference of opinion among them on
the subject. The then Minister for
Works and Power, Shri Gadgil, went
there and convened two meetings to
settle the differences. In June 1948,
the Chambal Technical Board was set
up including the revresentatives of all
the States concerned. The Chairman
of the Board was appointed by the
Central Government. One representa-
tive each of the Rajasthan and the
Madhya Bharat Governments was there
on the Board. The Board drew up a
scheme. During his tour of Madhya
Bharat at that time Shri Gadgil pro-
claimed in his speeches that as
Bhagirath had brought Ganga to Uttar
Pradesh, Chambal would be made to
flow in Madhya Bharat and that the
scheme was going to be very beneficial
to the whole of the State. The people
of Madhya Bharat had great hopes.
They looked forward to economic pro-
gress. industrial development, increase
in agricultural oroduction and solution
of the unemployment problem in the
backward areas of Rajasthan and
Madhya Bharat. But I am pained to
say that people there are very much
disappointed on account of the fact that
the scheme has been totally neglected.
They complain that the Central Govern-
ment are not prepared to incur any
expenditure on the scheme, even when
it would not be costly. If we study
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the facts and figures connected with
the scheme we would find that it is
not less ambitious than others and does
cost less. From the point of view of
utility also it would prove to be very
useful. This would bring 12 lakh acres
of land under irrigation and would
generate two lakh kilowatts of electric
power. It would supply power not
bnly o the whole of Madhya Bharat
also to Ajmer,
Bhopal, Dohad and some part of Uttar
Pradesh.

The Madhya Bharat Government
have spent a lot on this scheme but it
has not been taken over in spite  of
the principle laid down by the Planning
Commission that schemes under con-
struction would be taken over at all
costs. We find that more attention has
been paid to the schemes of Part A
States and all those under construction
in them have been taken over. But
these schemes, which are some of the
biggest in Northern India, and on which
depend the chances of betterment of
the lives of the people of Madhya
Bharat and Rajasthan, have been put
in cold storage. I want to draw the
attention of the Government towards
such schemes especially.

Let me point out that even if we
analyse the scheme for development of
irrigation from the point of view of .
expected increase in foodgrains produ-
tion, we can_gxpect good rgsults as 12
lakh acres would come under cukliva-
tion after the completion of the scheme.
It work is started in 1952, irrigation
would begin by 1955. It would cost
Rs. 21 crores in five years and the
amount of interest that would be due
during the period of construction, added
to the capital, would amount to 43 per
cent. of the total capital. It would
yield profits in another form after its
completion. The Government would
be able to collect Rs. 6 .crores in the
shape of betterment fees. This scheme
would require only Rs. 21 crores in
five years. Should the people of
Madhya Bharat and Rajasthan remain
backward, go on suffering and be
deprived of hopes held out to people
of other states simply because a provi-
sion for this amount cannot be made?

Sir, T would draw the attention, es-
pecially, of the hon. Minister of Finance
towards the principle laid down by the
Planning Commission. On page 42 of
the draft report of the Commission, it
is stated:

“In allocating financial aid from
.the Centre for the various State
plans, care has been taken to meet-
as far as possible, the requirements
of the more backward areas. In

L
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I hope that the schemes of these States
would be included in the First Five
Year Plan.

allocating Central assistance to

Part B States, their special needs

for bringing up the level of ad-.-
ministration and social services to

that of Part A States have been

kept in mind.”

Before I resume my seat I wish to
thank you again Sir, for having allow-
ed me to speak.

I want to know whether this
prmc:ple was kept in mind while con-
- 51dermg the case of Madhya Bharat
and Rajasthan. Are these two States

not more backward than Part A States? s &1 il g f oea A 5w waw
Have the Government abandoned the

principle of bringing them to the level T, St fof war e g qrai T AH

of Part A States? A sum of Rs. 1} fear
crores has already been spent on the
Chambal Scheme. Lands have “been
requisitioned, stocks have been built
up. a road has been constructed in
connection with it, a colony has been
built, plant and machinery have arriv-
“ed from abroad, the sluice gates etc.,

st g7 ww: gawfa wgeg, §

aza faat § ggi a5 0¥ & @ §,
qgd  wEr{ATET A, TG IH AF F
g ar watiew a9t F, T aFdR

ordered from Germany are about to
come. and most of the material has
been collected. Will it all go waste?

Would the Madhya Bharat and Rajas-

than Governments have to wait for

another five years for giving a practi-

cal shape to the scheme? 1 want to
submit that this scheme should be
thoroughly examined and if it promises
better results at less cost than other
schemes, there is no good reason for

depriving Madhya Bharat and Rajas-

than of its benefits.

[SHRI PATASKAR in the Chair]

I would like to say one thing more
in this connection. *The big develop-
ment schemes include those for genera-
tion of hydel power. In Rajasthan and
Madhya Bharat not even a single
kilowatt of hydel power is available,
whereas hydel power is available in
other states in the country and new
»schemes are going to augment the
supply of hydel power in these states.
It does not look proper that Madhya
Bharat gnd Rajasthan, situated as thev
are in the centre of the country, should
go without it. These states need it
more than others. The main reason
underlying the emphasis on this scheme
is this: law and order have become a
major problem in Morena and Bhind
etc. where unemployment has reached
new peaks. The situation is deteriorat-
ing day by day and the only way to
eradicate unemployment is the Chambal
Scheme. I would request the hon.
Minister for Finance to see to it that
Rs. 21 crores are spent in the next
five years on this scheme so that the
hopes of the backward Part B States,
that justice would be done to them,
do not prove to be barren. The
princivle laid down in the report of the
Planning Commission may be liberally
applied to these States so that they do
not receive a step-motherly treatment.

F1 &, o= & ga & fazg grea 71 am
5% ¢ wfa fevi T e € fr g A
3% gxfaa gaw & @|Ar w +T faar
€ | # @1 gawar g f¥ gar fog |
fegrar awaT § ¢ gAR F9g-
frice wrf @ 9 smt 9 § 5 @y
gfviar & 3= #1 §, e @ w® 2w
FLg@ e w g  agr o< firdt freh
g qardt A Sfear F1 Faw W
o o wmar § 1 & wawn g fe el
AT 9T AY gA14Y F, GHifE ag I
7 feT oft, fHdY & @4 a1 FT 4
S EOrT | W )| A faErd
a0 75 awig ¥ § & 99 F sadt Faré
FT ¥, 797 g A 7T Fi TF FT
¥ st QA FrE § | 9T 3TN e
F wae F G AT F, § qANST §
€ TATT FY qIF K F7 FI7 F1 Fi(aa
FG | gamhi o, ST S GATET
Ifr § o § ar 3% a9 § AL
s f g 8 Wi STEAr &
* * %*

gamfa s, @A aw Fg T F

HI WA T A § | QY AT

*qeg AERT KT AXATT A=
afg |
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S [hEgm )

IAT T I IwEA F AR Iw A

T4 fgrmm 41 5 9w A g A1 22
1 A fr facge oF faat Y e
oY, 99 7 faas{r 7g¥ oY a8 qa gafcdt
9@ & F9 v, 3fFw @ ¥ Aw
Y, frart &1 2z i ax ot Tg &
| I Tt &R fegeae @1 3d
&1 AT § | AT 36 AT FT FgT AT
®&t fr g7 0 E | 93 4 F) HUA-
fz5r g

T F 4 g qg KA 41 5 S
WA 39 g, 9F T AT AT T g
afek ¢ xie 987 ¥ ag @A
S w0 & Ia7 7 S wd
=13 d0 73 Aafedy 793 & fa7 470
g AT E AL AT TR K T18
TEA V7 |

WA F e 3 feogardr andr
RIS T FNL QW AT AZ I3 AAGAT
g7 44 F foF ot #2w g5rv £ 39
F {73 7 sady #141 gga9 F1 ga78-
arz 20 1 3 Pegafeag fr oanw ag
Feqi wiae Tifar ad w7 @i g
T A TFST AEL F HATAT AT G|
qz 3 g1 T | {7 q (@ 7 qS
= O g et § A Sar By o
&Y foiif & Tifex € a8 w15 ot g
T R TG FI0 AT LG AT AT
937 AU qg TW FIL A0 fw @A
g & fawr w1 4 w1 g fge
970 &1 JEAr | 9% AT 39 T
-1 €, 5= S dia™ wwidr § 98 o
FTAFAT FAT AT E | TZ5 AT AT
g1 4@ F1 a1 § 9g 41 7 F for
17 o ag7 fear Jmar € w7 w®H
tw & wfeosd ag Far o ar fo
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TE G 42 AT 4R § I & AR IF
& a7 o qg Fer oar & anag
FLWS T QU AT FT YR T AN
aTH g a8 § 5 ow qadEr ¥
dfaerdy g st &Y a8 F QT
g 1 gg gy T € faw @ 2w A
wors €17 AAT E | TE W T X
a7 fgary € § o) 39 % fog oo
faq 747 AT FT FTH @A FLAT T
@ § A A TR § AT
gAY 97 T & | R ug & O
g wrdr € A 3+ & ag wHaT T 97
g5 g S | "E 94 ' oA §
fF 9 & Wlgd fF 98 35 €6 &I

34 I QU FT F | I AT AT
F1 Y& ®r g femsr o 7 "7 o9
STl 4 1 3TV qg TN qI 7 ST
PR E i e TR £ L (R i B §
wear & € g i wes w0 oA
g, T T HRAT | AT 9y i gATL
Feqieer Wtk w0 froowafas
(subsidy) #f=d o qq3 F 97
AFTHAY T4 § 7 9 0 AL TT AiqT
A Z FT N AST &0

gy &l € v g5 @ fad dark w0
& qofy feomrr e a90a &1 &0 faasr
fadely | damE F weq g &7 9g NF
gAY TEAH F W14T T g F
wrzAt F1 A foe wRAY § 1 ag foer
frar s & fF Tt Ay fas
97 & fou Ay § 1 g7 AT SaC §
gAR 9 Wi AT § 9W AT gA
I I A GAA F NI4T 0
& & foF darC § oK e T w%
& 937 INHT & WrzAT F0 17 Foda
g1 &R ¥ fod uw g7 0y
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wraET /& e afer 38 ¥ AW AR
fomsat =Y st @A | w1y @
feedt feamia A sraga daend A%
wgi arwr geegt (Industry) #ma
FT AT @Y & I§ F AT THG W4T
TET HFETE | qi W FELG TF AT
1 € fF s A & ardig I
WY GF AT ] 4R GF T TE T F
AT A &FAT F FT FIL JATFH
& &% A1 Hfwd w1 w0 ¥ e
ET AT 3R FT qFEE A 9@
R Igr wgi fear wEr v erfaEr
R 9 7y =W aga Iedr g
BT A 1 T8 qew FT A6 TOAETU
€ T 9T W I w5

LA S, T & w19 Y A ug WY
¥ T weer g fF o 8 owew
T FT Y FE qu A gan afew
T€ 8 WY g <14 i o719 7 AT
g9=i (Industrial towns) aT@@
& 3% F 36 ¥ fawrft faw S $e
FSF1 YATRT {1 A A 35 ¥ q{AF
FT &g TART 93T A0 AT FE &
| A AT FE7 § g Wi SAS g
T § oT 50 A7 wvw 7oA g A
TJFETT gt a3 & ww AT AwHer
R AR A R e

siery Y, WG A A ATl
g f& oo 4 T4 =g W famm

(English translation of the above
speech.)

Shri Hem Raj (Kangra): Sir I am
grateful to you for giving me, a new
member, this opportunity to speak.

For the last many days there have
been speeches by hon. Members, on this
side of the House as well as on the
opposition benches, which give one the
impression that we have begun to look
upon the idea of universal brotherhood
with narrow-mindedness. To my mind,
all parts of India are equal and
alike, Our Communist friends go

79 P.S.D.
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a step further and say that the
whole world is their home. But I an:
pained to notice taat the question of
Punjabi and Oriya sometimes comes to
the fore here. The Puniabis, though
ruined and uprooted from their homes,
have never approached anybody with
the beggar's bowl in their hands. It
they are alive today, it is because they
earn their bread with the sweat of their
brow. By raising this question. I am
afraid, they arc trying to lower the
prestige of Punjab. Sir, if the
Punjabis go to Orissa today, it is not
because thcy want to beg for anything.

- * L

Sir. I <hali now come to my subject.
The Puniabis have been ruined. All
the canals the undivided Punjab had,
have gone to West Punjab. But still
the deficit state of Punjab which now
remains is prepared to give two lakh
tons of foodgrains to India. Its people
do not even mention the scarcity which

prevails in their Stale. Such is the
broad-mindedness of Punjab.
The Bhakra Dam Scheme of the

Punjab is not a scheme of today. It
was conceived 24 years ago, but during
the British regime, all the schemes
were made with the interest of West
PRunjab in view. The British tried
constantly to delay the Bhakra Nangal
Scheme.

I congratulate our National Govern-
ment for the step they have taken to
solve a big problem confronting th
country. Why? Because they want
to stop spending crores of rupees on
imports of foodgrains from abroad. As
the Report shows. the Bhakra Nangal
Project on completion would irrigate
60 lakh acres of land and the quantity
of foodgrains produced therefrom would
be suflicient enough to wipe out 56 per
cent. of the deficit. But the surprising
fhmg is that every programme drawn
up is extended. A programme which
originally is of two years duration is
extended for another two years. While
previously il was stated that this Pro-
ject would be completed bv 195! or
1952. now it is said that it might be
completed in 1954 or even 1959. To-
day the position is stated to be that
this task would be completed when
machinery is imported from America.
This Project is for the good of the
country. To meet the foodgrain
shortage 'in the country, the Minister of
Financee has to incur a lot of expendi-
ture and also tn bear with criticism
from all sides. If this scheme is com-
pleted, this problem of his would soon
be solved. I would request him to
expedxte the comp1etmn of the scheme.

* Exrunged an ordered b/ the Sp-akar
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[Shri Hem Raj]
Fifty six per cent. of the deficit can
be met only by this scheme. With the
completion of this scheme the Punjab,
which now gives two lakh tons of food-
grains would be able to meet the whole
of the shortage. In that event, the
Government will be spared the hue
and cry made by Communists and their
criticism regarding food subsidies, and
the country would derive much benefit.
Not that it would supply water and
electricity to Punjab alone. Besides
Punjab, the people of Rajasthan and
PEPSU would also get these benefits.
A complaint is sometimes heard that
the Punjabis only serve their own ends.
But we Puniabis are liberal-minded
and we are prepared to share our
wealth with the pzople of PEPSU and
Rajasthan, and il it can reach them,
even with our friends in Orissa. This
scheme will serve not one State, but
three or four States. It would also be
able to serve many towns in Delhi
States, where industries are being estab-
lished. What is needed is that instead
of extending its date to 1954 or 1959. it
should be completed by investing more
money, if possib'e and by importing
machinery from abroad as early as
possible. If this is not done, it would
not be possible to finish the scheme
early enough and we would not be abie
to remove the shortage of foodgrains.

Sir. this would not nnly meet the
food shortage, but would also provide
electricity to the industrial towns.
Industries would develop and the pro-
blem of the uprooted people, avout
whom you have to listen to so much
criticism. would also be solved to a
great extent. Sir, I am grateful to you
for having given me this opportunity.

Shri Jaipal Singh (Ranchi West—
Rescrved—Sch. Tribes): It is very un-
fortunate that the debate has been split
up, whereby peoole who want to soeak
on the river valley projects have been
robbed of the opportunity of criticising
the overall planning. After all, the
river valley projects are thae results of
overall planning and I do not see how
plarning as such can be divorced from
the discussion. One speaker, for
example. completely lost himself in
talking about planning. 1 hope this
sort of thing will not be repeated.

. We are at a disadvantaze this year
in discussing the river valley projects,
because we have been given out-of-
date reports. There is, for example, the
fifth report of the Estimates Commit-
tee. Laudable and commendable as it
was when it was published, much has
happened since its publication which
makes it completelx out of date and
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inaccurate for purposes of discussion on
the floor of this House. Similarly, in
the Budget Estimates supplied to us
regarding the D.V.C., we have a memo-
randum which seeks to explain some
of the items which call for explanation
This memorandum was prepared. seven
months ago and much has happened
since then, with the result that if we
‘have to base our arguments on the
" literature before us. we shall find that
we somctimes talk beside the point.

It is fortunate that we here take a
little interest in the expendmg aspect
of our duties. The D.V.C.,”if I remem-
ber aright, had been the main target
of abuse and ill-informed criticism in
the past. Previously the picture was
one of a combination of the Norta and
the South to slash the D.V.C. 1 find
that somehow or other that picture has
now changed. Time was when we
used to be told that the Bhakra Nangal
and the Hirakud Projects were to
serve as models for the rest of the
country. Whaat has happened now to
Hirakud? What has happened tc
Bhakra-Nangal? Why are they not
now placed before us as models?
(Pandit Thokur Das Bhargava: They
are models.) How is it that in some of
the Conferences it is the D.V.C. that
is held up as the model? 1 mention
this only to warn my friends to be
rather chary in making criticisms.
These are enormous projects. I am not
here to defend them absolutely. I do
not for one moment suggest that there
has been no corruption or wastage, but,
taking the overall picture, I can say
that our men are doing their best. We
should trust the men we have put there.
If they are going wrong, let us put
them right. (Interruption) 1 see my
hon. friend Shri B. Das, the father of
the House. wanting to say something.
He was one whp was in the Standing
Committee and he was going all out
against the D.V.C. But what is his
position today? Today, he says that
the Hirakud is a tale of enormous mis-
spent crores of rupees and wants us to
prevent that. The same sort of thing
has happened with regard to Bhakra-
Nangal. Previously, it was a question
of “Why don't you get Indians?”
Indians, Indians, Indians preferably
Punjabis and Madrasis. We were told,
“Do not get frightened by them because

they do not wear chappals. They have
done wonderful things.” That used to
be the argument before. Today. we

see a different thing. We saw it during
the foreign affairs debate. There it
was clarified. There was an over-
whelming vote in favour of the pro-
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position that for some time to come
until we have trained our own person-
nel, we have to depend upon ‘“expert
technical personnel” from abroad. And,
Sir, it is not going to be cheap. The
sooner we in this country get rid of
this idea of cheapness in big projects
the better it will be for us. In any
big project, in anything that we cannot
do ourselves, we will have for some
time yet to depend upon foreign ald
and we will have to pay through the
nose, and the less we talk about getting
cheap personnel from abroad the better.

Shri Velayudhan: The personnel is
cheap. That is the complaint.

Shri Jaipal Singh: If I can find any-
body from Mr. Velayudhan’s area who
can do the work, I would be willing to
pay him thrice as much. I shall be
only too glad to do so, even if the
Southcrners want to flood the North in
order to earn their existence.

Shri Velayudhan: There are engineers
in the South who have gone to America
and studied there all about dam work
and they are doing dam work and some
of them are getting Rs. 15,000 per
month. I challenge the hon. Member
to disprove me.

Shri Jaipal Singh: I am glad to see
the enthusiasm of my hon. friend.

Shri Velayudhan: It is not a question
of enthusiasm. I am giving you
correct facts.

Mr. Chairman: No argument across
the Table should be carried on. The
hon. Member may proceed.

Shri Jaipal Singh: There has been a
great deal of talk about mass enthus-
iasm. I want to ask my hon. friends
as to how many of them have visited
any of these projects. I have been to
all the three main projects—may. [
add, at my own expense. My hon.
friends here, there and yonder make
long epeeches about mass enthusiasm.
I would like to see them enthused first.
Let them visit the sites and see the
difficulties of the various projects. I
mention this because today I see a
tremendous conversion in my young
friend Mr. B. R. Bhagat. Only yester-
day we were quarrelling, pulling at
opposite ends. He was very critical of
the D.V.C. I was supporting the D.V.C.
We said: come on, one of the Directors
of the D.V.C. is here, let us get into
the lobby and cross-examine him with
regard to some of the rather distressing
features of the Fifth Report of the
Estimates Committee. We sat there and
discussed things. Within half an-hour
there was a complete change of mind,
and today we have not got a better sup-
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porter of the D.V.C. than Mr. B. R.
Bhagat.

Something similar like that can
happen. It is very unfortunate that
when a Report like this is distributed
to Members of Parliament, which :out
of date in regard to the D.V.C.
Hirakud, Bhakra-Nangal and ever nhing
else—they are not given an opportunity
to have a little memorandum to show
what has been done since these enquir-
ies were made. I say Members have
been pointing to things that have al-
ready been done—at least most of them.
When I talk I am not supporting every-
thing that these various authorities
have been doing, but when 1 find a
learned Member like Dr. Meghnad Saha
telling me in regard to the work that
has been done in the D.V.C. that some
dam that they have made is little
better than a pond! Sir, it is difficult
to argue with people who talk like that.
All T would say is I would invite
Dr. Meghnad Saha to come to my own
home area. That is where the thing is
happening. 1 have seen these things
with my own eyes.

Shri Meghnad Saha: I may refer him
to the report of Mr. Voorduin where he
discusses the twelve dams, and this
Tilaiya dam is the smallest there.

Shri Jaipal Singh: My friend is prov-
ing what I have already said. We are
out of date. We are miles and miles
away from Voorduin’s estimate. What
Voorduin said is completely out of date.
He is somewhere else today. We
began, as my friends from West Bengal
will recollect, with this question of
flood control. That has receded into
the background. Flood conirol has
been superseded by this power supply.

Mr. Chairman: The hon. Member has
only two minutes more.

Shri Jaipal Singh: Having said this I
want to make a few suggestions. But
before I go on to make those sugges-
tions I would just like to say this. I
would like to remind hon. Members,
one welcomes their enthusiasm, their
scrutiny of expenditure, their surveys.
That is all to the good. But I think it
is better to be well informed about
things. not to be out of date, and to
make up our mind on whom we are
going to rely. If my hon. friend
Mr. Deshmukh goes to the area and
tells me that he is satisfled and that
the work Is going on satisfactorily, am
I going to rely on his word or on the
word of somebody else who reads books
and has not been to the spot? Our
creditors, the Americins are very hard-
headed businessmen. I do not know
whether any of my hon. friends have

, had any Dbusiness-dealings. The



2307 General Budget— 20 JUNE 1952 Demands for Granis 2308

[Shri Jaipal Singh]

Americans are hard-headed business-
men, almost heartless. In giving the
money they have seen to it that the
money is needed and that the money is
not being mis-spent. From time to
time representatives of the World Bank,
financiers as well as technicians like
Gencral Wheeler, have been to the
spot to see for themselves whether the
mon::y that they have given us as loan
i8 being well spent. And as far as
opin’on is concerned, expert opinion of
outside observers as well as that of our
own leaders in this country has been
very very favourable on the whole.

®“v. Chairman: The hon. Member's
is over. Babu Ramnarayan Singh.

w uwarw fag ;o el qE@-
&, nft 3 farxr s fog @ aga
T TR ¥ ET9 g7 W qHET T
FRE T gad Y faw a6 =
§ I 1 wwdy frar & 1 &Y SaAT
IHZ A1 7 gl femer wvar § Hfm
0 @ T 5w F W 7 ot 3
T & 75 %7 a1 fa=17 F7ar Y o |
ST wrEAi 7 aga A9 TN R
#7 § fx wigt st Ftw (Corpo-
ration ) awr &, 1€ (Board)
a1 &, @f A e} g1 vt &, favw
(clique) 21 war & &1 3+ Il #
W oy FE 77 & 5AW AT § a9y
a1 Zmm &Y 1 e § #E) o €
“gE o gFEl aX ;AT avEr)
SET gEET ERir, d°T ET Svm A
di 9 4z LT &1 AT 771§ a7
TH AT anrg g% FWIEmA &F =
TEFATE 19 gz & fT I AT 99
TETE AT [TAT | FATL UF WTE GTEa
FFEfw g ga arag FL &0 A
T T &N TGN AT 7 FIAT
T A1 KT FT 9gE &1 S |
¥ 99 aF vTw7 9@41 § A A%
TG A AW ATH EN AT qE AN I
& ¥A1 Anfgd | foms ¥ s &

& R & ¥ THWAT F w1aw A AgY &
afFa ag ot fraz do =1 719 & =€
IR T AT AT ISTLIq J BN
gRT 1 TR &9 FIiTm & i

‘ig@ﬁma‘té?, % 9

ferwraa swETT #Y & wfFw St w Y
w1 § 5§ F rafig 77 " ag @ I
€ § | UF Fw IR Ssmr £, T
¥7g wHima® (commercial) F19
ww ¥% faar &, fow & f o aga o=
"1 SR A gIrQART AT F Ay
e "a s four A za fafam
TTaT 74 FT1 aig A I AW A 2F
7 fegr ¥fwa wF am fagrz av71¢
A 9qF gra & 7| A & fF ol agand
¥ fod wdY afivg & S fasEd
ag oW fagaw & A AW AF wFW
FT 7 2, ¥IH G a7 § sEfeT
IF F A o #Y qg TN @HI FaL
F=97 ar |

Fa9fa WERE, UF am H(L §
St f& g7 F1 g s Tfed @i
TRET AT FTEE &1 WY G FTH
aifed | faw a@m QR 447 =0
Fr 991 I 4 3@ 91 Gg A7 FAT
a1 ff N AT A9 WIT 9C F T
AEH, AT JME IAH & g AT
I &1 UL F FIH A fgEm AT
FHTH & a8 I Ay | =Y s
9T FIW q@T A wfFA g &0 gAd 4
smman § f ot sedine wqd) ( Estim-
ates Committee )§ 3+ =¥l %71 s
7 g am 94 g {5 faaifaa St a1
F+esaay  (Compensation) ¥ %,
T6 AT X X |

st To Wro NEr : gEIAZTH FAL A
&7 a1 ) R o
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Wy ywRareaw fag o Bfsw Y
F1§ =291 § &% ag @av q@ = § |
wT g Wl A aE) QA #r AW &
gz ang F sgar g fF g @
facg@ qaF) ama gAY Tfed fr fomd
IR T 997 gL AT IHA § gEAr
T IF F1 9T & I3 9 A% A}
FNT F agy I | F Fgar g x
FART A% FORTH FT HT IT AT
mifes GIFR &) 9Fw & 975 AFT
za 2w A 37 § A gwd W
FEET &Y GFAT § | AR FET F7al-
T Y99 IT § AFH @l g 98 q1a
%F AT § | WE aHET g T
am=t 31 74T & qafas A faw
TG § 97 F Iwe (taste) FHAT-
faw 1 ag = fx fow ot & ag &
g AFTE FAF AT W@ Iw
CEARAUI]

W& A §g ey wgET, oF
a@ A1 g 1 9 Fgar g fF aAw F
Fav q I T 93 AR ag Al
fr 2wt F1 femors a3 § ol gwd
TR I Kl WA WY 1 ITW F W
oF a1d g8 W1 & % ag g1ar g
g o agt F5Har & wea I awrg
T AFAY § 1 AET IF FARAA
& qE 9T § AT gHT T/ ¥ wraH
fore & qfrF I ard a1 qFa
|

AUy AU

ar zw & fer ot Ffas #1 a8
F1w Far afgd fF oag a4 da1T
FTH SA FT I T L1 IHF AR
# og Fgr 9mar § fF 15 % aga @
g | T T X o0 ®IF AT § AR
TIT FT GF g, ST AT FIE aww )
2 | I agl O% AT § A T AT
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qga 93 IETH § | AN AW TH ¥
g7 14 § 3 St F AT s
faesit =rfed | ag AmaaT 1 oM
§ | 58 ¥ §9F 71 &« fear e
wifed | gAR TE WEE A1 W
gag fme & A 8w & LW
I &= aF AT §, IO w7 Ry
AR T FT AT ZOTT AT Foret Sy
F1 A4 & gzrar wav § I F1 IR
AT T 1 7 wifaT agwmr € o

9 ¥ 917 A 9gl 9 AT F9 -
T 1 FT T wr § ST A g g
§ a8 $9 € F A Y § ) w A
FgAl 7g & % agi W dF axg w I
g ] 1 FbFe el gAR fay sraare
fag ¥ #g1 & ¥ a0« safer &
Exfafra &7 g 1 5@ o age s
FTAL N | F ST F Fgqr g Foqaw
fergrart & amt 7 3fg w41 § 1 7r
AT F A ST A A YE A T qa
G® ¥ frax 44" 71 F19 qra fear
a7 | FgH F ST A A awar wogw
forar gvm a1 4t w4 agi & &Y smafaat
9 5T FH T 9 ¢ 7

agt 9 Far war § ¥ v dq
¥ foqd swferr & oF gaaad (ex-
pert ) & T=rar war £ AT gL
FLHTT I7 F1 Lo EAiT TI4T AR
A5 T TEIE 1 3H F AT ST WA I9
F1 AT awg F1 wgfoga A 0 91 @y
g | 9 F) fFEY IR &1 7F7 I
(income tax) gl 0 grIr IR
A WL IY § ATUA 37 49 A7
Fr AT AT FEAV | T FT ATHR
78 go frswaafm a3 W @Iwc
Lo GV 399 T Y SuTeT &N FA
oq qAF q3 MWId H QAT | I &Y
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[ wr@ uwaTTEy fag ]
aveaTg oAt & wE faadt fs g
2 & Tegafi wY off & faeelt, @i
a% f5 sferr & 9 aeafa § S«
&1 Y zadY aseag wdt faee), ag am
T F=H G@ q A S | 79 & A9
& ®Tq ux fady a qg € 5 3 &
T FAL FTHIT FT AT FiFE (con-
tract ) g € @ 0% W@ & feq
&, @ o ¥ for w4, afew go
ay & fod gam | & &R A FFAT
g & =@ axg & Y gWT 'Y4T T0AY
1 A Ml g @& | A9 g
T Ga g 4 av® q qiAr &
ATE AT ®IAT q@T G & | wanafa
S, ThT v g wwar 91 f gl
FET A AT FEIE AT § 99 B
I W94 & & WEM AT IO W IF
TEAT AT TH A9 H§ 9 TR a4 *
fIRuEY F1 AgAY T WX e 2
A | HAC G T A AT IHRY
to ag & foq <@ four € 1 & &l
F 3@ a@ #1 T4 weftaa § fF adiv
FTEL FT AIZ & A AIAT FIH 441 FT
T4 | 55 a8 & @I W gAY GTHIT
F% T & AT AT ¥ Y q@T W&
g, S5 &1 gEAs gEIR Sare fag Sy
F fFar €0

[ ]

UF I Fg FH 43 AT | 7
3T g fF www 9§ | g §ORR
Ffrq a@IFHE | E I8 G AT
F1SH g I TIAT A9 WE |
¥ 4gi 9T uF faq7 ama # N G
F1 91+ feomwt |agar g | ag § Fdy
A9 FT FHAET A | 9gT I AR
gt AT AT QT FR 91g § o
T GHIR TIH FfT F7 T 58 4R
# 91 997 a1 g Jo7 fF agi qT @
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T &) W § a8 7@ faord ¥ & @
g1 qgatas w) & waw g fF 5@
A 7 57 g I § qg gAY avardy
FT o § foeedy f gfear &Y o
g wff TN {1 a7 A a9y
¥ @ # Az fedt & TETAIT
¥ fod gT aT® FTE §I4T @A FIAT
9T § A ag Wiaw gam fF agl
az w19 fzord & ava &Y wr § 1 s
7g @t oF f&i qxr g g 1 e A
FgAT & 5 @ FW B qwET @
& @rq ey =nfgd | fag ¥ fr ogq
qHE KT FTET &1 | 30 519 ¥
fo7 nad Y w4 FY qratg W& FHAT
arfed | wvar At fer 7 fedr acg &
fas & I@ar | 77 A afTET gATT
[ATT &1 74T, TE 1 TAT, T &1 Tar )
Fg A 3% & fFaggu A eqar T Y
W@ § ar fex & fdy gwc
frarg =t and & st

gafa 9E\ca, gt a8 W Far
agr § fF S 8 9T #1908 w@r @
agH 9% @ AT F IR0 ASE ar agi
F FW Sw AT @O A& T &
3IH A%g ¥ SW SN ®1 AT T A
ST @8l faemr € 1| samafy a8y,
TH W HT 9 qF Tg gAE @1 & fF
I OF A1 § HR Jwar gad
AL A A R G qgE
ar TT G B GTEIT KT &4 00
F | € aTd A A+ Ffad | F
Fgal g FF T Fw are & agr 9T e
FHF g 1a§ s ag o F aw® A
TR FY, W F fga & foq w10+,
saar & fga & foq w190 FE N7 o9d
FY FAQT FT GIF TAA A1 IT FT A9
TAR@ BN oK 3 SR §TT FL
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T Wifew I FT @eir TRA O T8
9 T g &Y 9 € | 98 AT
ga 1 A § I nfgg | w7
39 FFM FY T §@ KT WA Y
AT I% FT FAY @G A T v
IR Ig JFF & WG ¥ AT W
& N &Y ATIAT q FTH & a1 JGq
IT FT UF T AEY, ATC AR W@
fear S | afe Wfes & &Y
qasr § g w9 fogr @ w4
At I FT @R Fg) AT @ o

(English translation of the above

speech).

Babu Ramnarayan Singh: Sir, my
hon. friend Shri Jaipal Singh, has
just now supported the Damodar
Valley Corporation and other
River Valley schemes enthusias-
tically. Personally I cannot show
that much enthusiasm but what he
has said undoubtedly makes sense and
we would have to take that into con-
sideration. Other hon. Members have
complained that wherever Boards or
corporations have been set up, cliques
have sprung up. Let me console them
by saying that this is inevitable.
Ramayana contains a saying. namely,
“Jasa dulaha tesa hau barata” ie.
the marriage party models itself on
the bridegroom. When there are cli-
ques in the Government, how can a
corporation set by it be free from
them?  The fact is that such things
are there and will go on. An hon.
triend suggested that all these (corpo-
rations etc.) should be scrapped. But
that would not do. If you want to
scrap them start by scrapping the Gov-
ernment. So long as the Government
last we should get as much good out
of it as possible. There is nothing to
be happy about the things this Goy-
ernment does, but if the River Valley
Schemes are put into operation pro-
per]y they would certainly benefit
our country. There are certain short-
comings in the Damodar Valley Cor-
poration but then, they are the short-
comings of the Government. It does
not mean that work should be stopped.
I am very pleased that the Corpora-
tion has also taken up a commercial
venture and that is of supply water to
Hazaribagh city. The corporation
has repaired the dam on the Chadwa
river, But the Bihar Government
have reserved the right of laying of
pipes ete. It would have been much
better if this work had also been en-
trusted to the corporation, which is an
expert body.
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Sir, I would request the Govern-
ment and the Damodar Valley Cor-
poration to bear in mind that when
the Damodar Valley Scheme was be-
ing considered, it was decided that
people’ who would have to be remov-
ed from their homes or lands would
be g.ven alternate houses and lands.
That was the original decision but
now I have heard that the LEstimates
Committee had a brain wave that
such people should be compensated
monetarily.

Shri A. C. Guha (Santipur): The
Estimates Committee never said so.

Babu Ramnarayan Singh: But %sere
was something of that nature in the
air, I should ke glad if this js not
true. But we should be definite {hat
those people, who would have tn be
removed from their houses or lands,
would be given houses and lands.
I  would rather say that the
corporation and its master, the
Government, will have to do this,
If they do not, »ther ways can be
adepted. It is not proper for the cor-
poration to build houses according to
its own taste. Houses should be built
according to the wishes and tastes of
those who have to live in them. The
corporation should not build houses
as it pleases,

Sir. I would point out one more
thing in this connection. People who
have to surrendcr their lands for the
construction work of the scheme
should be given lands in return and
they should not ke made displaced
persons. There should be arrange-
ments for reseitling them. That is
@ jungle infesied area, which takes a
lot of labour to clear. The corpora-
tion has got tractors and other means
which can be used for clearing land.
The corporation shouid clear that land
and then give it to the people. It is
said. that the land-clearing operations
would cost very much. I think it
should not matter whether clearing
costs Rs. 600 per acre or Rs. 6,000 per
acre. Giving lands to people whose
lands have been used in the construc-
tion work of the scheme is a  dire
necessity and the land has to be clear
ed, Humanitarianism demands that
monetary considerations should not
stand in its wav. Our hon. friend
Shri Deshmukh can very easily get
currency notes printed. Whatever the
circumstances it is our duty to give
some land to the peonle who have had
to surrender their lands and land can
be made available after clearing the
jungles.

Praise is also due to the corporation
for what it has done and what it is do-
ing. I want that its work should pro-
ceed smoothly., Qur hon. friend Shri
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Jaipai Singh has just now pointed out
that we would have to engage Ameri-
can technicians. This would cost us
much. 1 ask: are the Indians devoid
of skill and did Amerlicans learn the
work of such river valley schemes at
the very outset” They also learnt it
gradualiy by themselves, why not
employ Indians only for that purpose?

It has been stated that an expert
has becn called from America to work
on the Bhakra Dam. le is being paid
an income-tax free salary of Rs. 10,000
per measem. In addition. the Govern-
ment would provide him with all sorts
of fadities and comforts. That means
thal the Government of India would
g¢pend more than Rs. 10,000 per men-
sem on that guntleman, as long as
he is in India. Let us make a note
of the fact that his salary is more than
what our President or cven the Ame-
rican President for that matter rece-
ives.  This expert has been cmployed
on a contract basis not for one year
but for a full decade. I wouid like to
know why our Government is spend=
ing such enormous sums of money.
Sir. the Governmen{ could have uti-
lised the services of the expert for a
period of six menths or a year during
which h2 would have advised our men
on the spat and there would have been
no wastage of money. Bul the Gov-
ernment have employed him for a ten
year period. We have developed such
a rotten mentality that we cannot do
without foreign help. Shri  Jaipal
Singh has supported such an expendi-
ture by the (vovernment an: has stood
for calling foreigners to help us.

As the time at my disposal is short,
I would make one more point and
&nish. All are aware how our Gov-

~rtnment bungles everywhere. I would .

Lke to draw the attention of the Gov-
ernment towards the construction of
& dam on the Kosi river. The Prime
Minister toured that area and 1 can-
not say whether he came 1o know that
the work there is proceeding very
sluggishly. All know that whenever
there are floods in Kosi they bring des-
iruction. without any parallel in the
world. The Government have to
spend big suins on providing relief to
people of flood-stricken areas. The
work of the scheme though going on
at a snail’s pace, has to be completed
one day but why should not the tempo
of the work be raised. so that there
may not be any loss of work. Lack
of money should not stand in its way.
We wouid get money through some
means or the other. Now that U.S.A.
has become our friend, philosopher
and guide they would give us money
Why then should the work proceed
sluggishly?
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Sir, it has been stated here that if
outsiders go to the places where deve-
lopment work is proceeding they are
not accorded any welcome, and that
they are not encouraged, Sir, un-
fortunately Government and the
people have since long been two
separate entities in this country. Both
are not properly related. I ask you:
who would welcome such a Govern-
ment? I say that if the outsiders
participating in the development work
at a particular place work properly
for the interests of the country
and the people at large, and consider
themselves to be servants of
the people, they would be welcomed.
But they would not be tolerated in the
capacity of overlords. We should
know this that if the attitude of these
people continues to be that of over-
lords they weculd never be welcome,
If they work as servants of the people
and have the good of the country at
heart, they would be welcomed every
time, but not if they act as overlords.

st g®o TAo I : FWILT o, W
d5% ¥ 9 ¥ AR TS T3 T WA
frer, @ & fo@ & a7 A geEA
g

aft 7@ wwr & giew (Irriga-
tion) 3z qrax fafreedt ( Power
Ministry ) & aR & ag®
@ w fafeed & Afs, g,
A Saw g g8 gfer ¥ aga w9
gAY T T E  F gwmar g 5
fegem ¥ 2w & ayf ) owEfa A
yfw, Rk s & wav graT f &
gt A Fwar aw F famm, adefr A
dR FFQ § @ @, @ 7@ FFrar
F U@ AT F AWET TF ATSA(
AT ENT | TW I W eEeAar NI
W & arz ot afdfeafa & gf, T
iR g, W fawfoar 3@ &
ama ok, 3w & fawm & dargd’
FAF] g ATE AR AW A A A
faafaat &1 fow a<g & armn foar
W AW & thew & g akr-
™ R | W a9 asferal & N
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ge fr garr g A foag ag ¥ #
FRwm  Na#E (multipurpose
projects) #ramd fear R FA®Y
AR NAFET & qaR F I TeqS
& FTE, T 3T OF angd wErd !

Y el F @@,
orfas  swEl & @y ge fee o
FFR A [ @ afml F fagaor
F@ T OFH I T W B
foqr § T 7@ & a9 & ag aga &t
=W Y T I3 qE F & g
fog & 3T &1 ort oW g &
FCHT T 39 a@ * Il ¥ fu3
FuTé WX geEre S AT #Y AR &
A7 TeaT § 1 a8 /Y A & fw sroew
F fry oft 0 F FW § weargar
srafeaaidt)ir g | o ag ¥l
FTH & W 3T 3El & FT
faa & afas smwra weg §, fagasl
& swra &, Ffafwma ( teeh-
nicians ) F WA &, TAW IQE
& sEara AT fad (research )
F owTa &, I g -IwEl F g
gu Y G q FW A AT qgA
& T 91 W | T 99 1 A AL
qIT W@ §Q a_ﬂzw.r(%awﬁ
forat Ffearzar § 99 1 F@@ §Q
g W AR auTE AR 4NAR
# amx £ 1 fo| e ¥ ag far anfr
T FTH T g IO AT @IE 9 &
¥ga # ag mar g f& # ag famr
fry fafreed & s=w@ =T ST
g s =N fret fafreedr & s
T ATATE | T FT FI A g AGH
gt & 5 foaw ag & @g onfr Far
F & o forg S=% ahgar A JEQG
g 39 ) ame @@ ge Wl aF W@
frrr & enfar & far v @
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a.

g1 7 mawa g o s W
w9 gwE w1 ¥R faEmgEs fear
T gEr &t g il aR w@ER
famfal & gai & g9 fawm #@y
q AT 9IAT | IR AEHIG 9]
AN frod A wo g 9F & IR
FET A A9AE SF FY AN § | A
g aww 5 ag fa Y a9m @)
I | I T ITT NET ¥ IW N
# o 99 A & 7@ A | I @
AR AT e & F W Ao A
@ FH A qga HeATE qIAr WY
& IR Jur e, 9T aEe gae,
Sl @G HI AT gEery g
aTfed d9T gyae A @ &

aq ¥ oF fawg 9% g FT eqva
feormn s § e = & @
dfeciew #7¢r ( Estimates Com-
mittee) 7 faae fear § A faw
X IF A FSAT FH A7 AqqAr fawr-
fed s &1 & ¥ & wgwa T g W
ag & fxa9 ( rescarch ) ¥ wvayw
71 qar § g €9 Y 79 et
& fgerw & gvaew ®, 9 & fagAor
& gray H, X W@ § ¥ qAAqr g
f& wfesw & fod ag aga s
T & | WX G ATEHE FA |,
fadwsr qa1 F A, IE #Y AT
@A F AT @[ A fawga T
st #Y wfas & frafera &3 &
gt & fawm ofiT stavrisor v
N /G F g FIAT QA § g FE
g @ g3 | F guaa § 5 e
faxit fagusl ok 97 & fEad o
WOWT @ W FE I & FGT AG
g FT THA | TWOT ¥ ¥ g
FLA FTAT A § F ag A
F 7 § aga feowedl ¥ A W@t
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[ T@o g 1w )
% g qH SGTET J TATET w9AT I9 ¥
for @

# ur WX gETT Iq FTT qTEA
§ 1 9@ =i anfus wfeard I ey
§ @ ga e W T A &y M
FQ ¢ 5 od &Y =l Y q9g ¥ w4
FAY T AT A T § g I B AW
&Y FTH Y A et & ow ¥ =
I ¥ qremfer TEaE @t § A
AT | IT 9T S T JITA I AT
arar g1 F a g Wl ¥ e
F7AT A1gAT § O EaT ¥ FH
¥ fou, o foad & aml & fou, QX
Ham & i & fod ag % @@ &3
T % R @ gug § w9 fF [
# g w=or Tt @ AR A anfew
Ffoaé 7 wh @ @ ww A uw
@A s frr @ fm ¥
fs fma &1 sm faar fRft aman
F R for ey wF@e & om
o7 &% | afs @y Y AfT ¥ &=
FH FE A N AEIT FT I G
i fom & g0 | @ qET &
A7 9T qEd Eefi—aAg A= Q@
I qQ T |

@ @ & ag FEN ATEA g
fir g IS ToF F T § FJTN
g I@ amar g 5 Y wmeE wEw
# &3z (Secretary) & a1 fafreex
F gl qEY g W W e
¥ § @Y § 97 A gfaww ¥ foR
g gger se g § 1 afe
ST B AY AT AT FANR AN &

ame s faen faarmmer 4, smeam

e #, ¥ FW § I A glaar F
foq, ™ & ga 3 fou g ey
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AT § | OF T AT AW F a€
T FoTE A 3 ar @ & A O
¥ # fw @@ ( research
scholars ) sarer & samar @@

I AT W R R g s
& aifgd | ¥53 § y=u fama

s, w8 ¥ wsr gfg A
LU B I B O o
T YO FAT AMGH | qg FIH Oy
& T g 9w & fad &1 o @
THg 39 F W arfas it
T | wwfed @ & fod a=0 &
fF 5 ®1 3| N AR 9w arfx A
O gfauw I A Afaa A J17 0

oy @ & sq F A Ig @A
AT E | AT G A F fod s
ST € f6 ag s A A & gafy
aft @ W W T F agT W
aeEg gufead & a9 Wt & ag W
argm fe w7 7 A awEar oF s
FY quer & @ §, daw fagre #
& guear A9 & | R AE F7 quer
# afx fage N awear gum F7 3@
0 N aehr @ & R w80 fF
97 & geedl ¥ a0 feq aeew @gmi
Jfoq § 97 M@ Fargeq 7 Ny
TEE gfts s oWifgd T
F1EY FY guegr fow fage Y gwar
@ W & A Y awen faw A
fad FHS B T@R FH FY qEEAT &Y
2 8, ag FEY AN quedr Fo 44)-
i@ ( Navigation ) & way &Y
e & 7 § afeF ag wEr A
queaT Uk qeE aweqr § faw oy
fegem s N, fegam &
FaT #r @7 T HEg F FEEdl Wy
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ueT A AR EH HCN T1Ed | AW
TGP WY T F FAA AR STRAT
¥ A€ FT A & | T PR qAWAG
ol A FE A A A @ A ]
I F AGE AW FT A FEAT AT
‘fr frm awa @9 WS ¥ oaRT OF
TEAT GAT I A A AT § AR
gl TEl F BRI 9T A @ T
& ¥ FAC SFN F FAFA JAT FT
FRHaMAR @GN

Mfod S a9d F qH & I
g w9 w & Fgw oSgm
£ T F AT F AT AT A
fore ama o 6t @k faawr 5%
Mt § e fear agn ar @k S @9
¥ qgoT W 91 ag ug 91 fF e
fE d<1 N o ag FFR A § o
st i geaTEErd w92 ( Advisory
Committee) 7 Fg1§ v a9 § 98>
F1EY A4y ¥ ag &1 A gw
g1 fa=r &1 sary AT IIfgd | ® ag
Fgar A g fF frm #%Erq woa
ag ¥ fod famfar a1 & 99 A oo
q oz gra H/ four o | W w7
AT F VAT 'Y WUW S e
ifegd | R ag wwfed 78 5 @@
faars & sw AN suw  q@ft, wfew
W adt f agt fage ofm G=1 i
A g I T A, afew gafod
fF agr st gal AT wwTe & A
U F NS W AS TN § Irg A=mT
I | wrEr S A & fae g
g o T AR 9@ | wafed
¥y @ fee s wEW fE oS
AT e faEr #Y qeEr @8,
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T R AT ¥ AT § | Tg ¥AS
fawr 4t Qo 4 & afew ag AT
wife & o % fe A g F @
A AR ¥ a9 w1 90 § | Wied

™ A a9 ¥ 74w & foean =1fgd o
(English  translation of the above
speech)

Shri S. N. Das (Darbhanga Central):
I feel grateful to you for this oppor-
tunity given to me to say a few words
at the end of today’s meeting.

In the discussion that has followed
in regard to the Ministry of Irrigation
and Power, the policy, the scheme and
administration of that Ministry has
come in for severe criticism. To me
if the people of a country like India,
where nature has been 30 lavish in
respect of land and water resources,
are suffering from poverty and un-
employment just because of want of
food, it is the most astounding thing
ever known. The way this country
has faced the complex post-indepen-
dence situation, the national and
international calamities and the
problems arising out of Partition,
will ever be memorable and
rightly a source of pride for us. It
is really an astonishing achievement
of the Government to start so many
multipurpose projects and under-
take survey-work in connection with
so many others despite all these diffi-
culties

- Notwithstanding all these difficul-
ties and insufficient financial re-
sources, the Government have under-
taken to control four of our big
rivers and survey work has already
been started on many other projects
and schemes from which the country
will benefit immensely in times to
come. On behalf of the people of
my country I thank and congratulate
the Government for undertaking such
projects. It is true that initial diffi-
culties and shortcomings  always
accompany any undertaking. Our
Government likewise is faced with
the shortage of manv necessary things
of which the financial resources form
the main item. They have not got the
necessary expert personnel, techni-
cians and research facilities. Yet, des-
pite all these handicaps, the Govern-
ment continue to make an all-round
progress in their work. Viewed in
the light of this progress and the many
hurdles in their way, the Government
deserve  our congratulations * and
thanks.
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[Shri S. N. Das]

Loqking to the past record of the
working of this Ministry, cne finds that
at different times it was attached to
different Ministries. It appears to
me that the work entrusted to this
Ministry 1s comparatively a new one
and keeping in view the very high
standard of efficiency that is requir-
ed to conduct its activities, the Minis-
try could not have been given a
permmanent shape. I feel that had
a proper consideration been given, it
would not have been necessary for
the Ministry to pass through so many
hands.

The hon. Member who has held
this portfolio in the last Cabinet,
claimgs these plans as his own. I am
unable to say as to whom they be-
long. but one thing is clear, namely,
that these have been changing hands
too frequently and that is perhaps
the reason why so many difficulties
have cropped up and proper control,
udministration, supervision and
management have been non-existent
in the working of this Ministry.

Now I want to draw your attention
to a matter whichh has already been
considered by the Estimates Com-
mittee and regarding which they
have recommended a cut in the ex-
penditure. Persona'ly, I am not in
accord with it. The recommendation
concerns the rezcarch work. The work
that is being done by the Foona Re-
search Stution in connection with the
control of rivars will be of much
importance in the days to come. Any
relaxation on our part just now inthe
matter of research-work, expert per-
sonnel requirements and training.
will mean that the great task of
controlling our vast water-resources
with the future object of their utiliza-
tion in the development of our agri-
culture and industrialisation will never
be accomplished. I feel we cannot
depend on foreign experts and their
vesearch for u satisfactory completion
of this great undertaking. I, there-
fore. want the Government to interest
themselves more and more in the re-
search work and set apart for this
purpose as large funds as possible.

1 wish to offer one more suggestion.
Whenever a need for economy is felt,
things which first engage the hon.
Finance Minister’s attention for cut
in  expenditure are those. which
when suspended, are not likely to
result in any immediate loss or. at
least, they are apparfgntly so. Thus
such things are the frst victi!ps ‘ot
any steps towards economy. I insist
that the hon. Minister should set up
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a special fund for research and train-
ing purposes and set apart sufficient
money for the same when the times
are prosperous for the country and
there are no economic dithiculties
facing it so that the research-work
could be carried on without any
hitches and hondicaps. Adoption of
that policy will result in considerable
progress in the research work which
is so badly needed just at present and
the need for which will be greater and
greater in times to come.

Another matter which 1 want to
bring to your notice is that whereas
many facilities are provided to high
officiuls like Secretaries and the Minis-
ters. very little is done for the sub-
ordinate staff who - toil hard in
laboratqries and research irstitutes
without gaining any eminence in the
public eye. Now that we are embark-
ing on big projects in this country, we
should see that the research scholars
devote the maximum possible time
to their work and to that end we
should give them all facilities. In
order to attract the best talent in the
country to this type of work, we
should provide them all facilities.
This task can be accomplished only
when those engaged in it are cave-
free so far as their financial positicn
is concerned. It is, therefore, desir-
able that they should be offered good
terms in regard to salary and rank.

Another suggestion I want to make
is that in respect of many matters, it
is said that they are provincial mat-
ters. Just now the attendance in the
House is very thin. Still I may say
that the Kosi Project is not a provin-

cial project. It does not concern
Bihar alone. If the delay in its com-
pletion is due to any misunderstand-

ing just because of this impression,
then I would request the hon. Mem-
bers to gather the correct information
at the earliest. It is not a project

concerning Bihar alone. It is not
aimed at controlling the floods or
Adesigned to save the crops. Nor is it

being constructed to have navigational
benefits. It is essentially connected
with a human problem which the Gov-
ernment and people of this country
as also the hon. Members of this
House must solve at the earliest. You
cannot visualise  the distressful
conditions there just by hearing any
speech here. The hon. Members
should. if they feel no inconvenience,
visit that area in these days when a
veritable sea seems to be flowing on
a 20 miles wide tract of land and
when the people of every village are
living not on land but on raised
wooden structures with water all
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round underneath. And they
contiune to live in these conditions
for months together.

Now that the bell has gone, I want
to draw attention of the hon. Minis-
ter that the first part of the report
of - survey regarding Kosi concerning
the generation of electricity is a use-
less one. As has been recommended
by the Advisory Committee, first of
all Kosi floods should be controlled
and ils overflowing waters should be
used in agriculture. First of all the
construction of the Balka barrage
should be undertaken and completed
as early as possible. It must receive
a top-priority in that project. It
should not be done because it will
help in irrigation and then increase
the production of foodgrains nor be-
cause we want to generate electricity
which will prove so useful in our cot-
tage industries, rather it should . be
done out of a consideration to save
thousands of persons who meet an
untimely death and to relieve
several lakhs of others who suffer
from so many epidemics as a result
of the floods. In conclusion, I will
plead again that the Kosi Project is
in no way a provincial one. It isnot
exclusively concerning Bihar. It
concerns India as a whole. It is
reither an irrigation project. It is
rather an issue which concerns the
safety of thousands of persons. It
should be viewed in that light and,
as such, given top-priority.

Shri Pocker Saheb: Sir, I beg to
move my cut motion No. 431.

Mr., Chairman: The cut motions
have already been moved. The hon.
Member can speak.

Shri Pocker Saheb: I shall just say
a few words on thig matter. The pur-
pose of my cut motion is to discuss
the lack of progress made in execut-
ing the Malampuzha scheme .in
Malabar, Madras State. and the
pressing need of expeditiously execut-
ing such schemes in Malabar.

T submit that Malabar has been a very
unfortunate part of this country, so
far as Irrigation schemes are concern-
ed, for decades and decades the peo-
ple of Malabar have bcen agitating
for the execution of various irrigation
schemes. But, the British Govern-
ment was very busy in getting the
schemes framed and all the schemes
were shelved. You may remember,
Sir, in 1943, famine and epidemics
affected Malabar and some 50,000 or
75.000 people died of cholera and for
want of food. After all this agitation,
one scheme called the Malampuzha
scheme was sanctioned and the esli-
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mated cost of it was 4-16 crores.
That scheme has been put in execu-
tion also to some extent and about 2
crores of rupees have already been
spent. What has happened now?
All of a sudden, in the beginning of
this year. it was stopped. The reason
given was that the subsiciy which was
sanctioned. by the Central Govern-
ment had been stopped for the time
being. Therefore, the whole work
stopped ail of a sudden. About 5000
labourers were employed in that
work. All of them had to be dis-
charged for the time being. Later on,
after a lot of criticism in the press,
etc. the work was again resumed.
But, only about 1500 workers were
employed. Subsequently. the number
was again reduced to 8C0. Now, only
800 labourers are working. ‘Lhe
scheme is practically at a standstill;
the work is being slowed down all on
the ground that the Centre has not
given the necessary funds

This is a sanctioned scheme and
the Centre is legally and morally
bound to furnish the funds, and if
the Centre refuses *o furnish any
further funds at the proper time. it
will be responsible for all the conse-
auences. 1 submit that it is very
unfair on the part of the Central Gov-
ernment to refuse the funds in a mat-
ter like this when the scheme is part-
ly worked. Buildings have been
constructed and certain canals have
been dug, and if the working of the
scheme is slowed down, the result
will be that shortly all these also will
disappear. The heavy rain which is
beginning now will cause great damage
‘tio the work that has already been
one.

There was a superstition that Mala-
bar being blessed with two monsoons
and there being plenty of 1ain, irri-
gation schemes were not necessary.
It was because of this superstition
tkat Malabar was not given the
benefit of any irrigation scheme,
though there were ever so many
schemes framed and shelved. No
doubt, Malabar is favourad by nature
in one sense by the existcnce c¢f two
monsoons. But it is not suitable for
the raising of crops. When rain is
required. there is no rain and there
is difMiculty. When rain is not re-
quired. there will be rain and the
seeds sown will be washed away.
This has been our experience. It is
to save Malabar from these calami-
ties to a certain extent. that ‘his \:ilam-
puzha scheme was passrd ard put
into execution. This ¢cheme will
irrigate a very large area, &#nd it will
bring about 40,000 acres of land un=-
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[Shri Pocker Saheb]

der cultivation, and produce about
20,000 tons of paddy when it is fully
executed. According to the original
plan, the scheme should be expected
to be completed by 1953, but now,
from the behaviour of the Govern-
ment in slowing down, it will not be
over even by 1955 or 1956. In the
meanwhile, the slowing down process
will also destroy such part of the
work as has already been done. This
kind of callous indifferenve to this
part of Madras State is really of a
very culpable nature, and I submit
that the Central Government having
sanctioned the scheme, having made
the Madras Government undertake
the execution of the scheme, and Rs.
2 crores having already been spent,
it is quite wrong on the part of the
Centre to refuse this monetary help
and make the scheme unworkable.
This is all that I have to say.

Shri Ramaseshaiah: rose—

Mr. Chairman: He has got only
seven or eight minutes to speak.

Shri Ramaseshaiah: I will speak
within the time, Sir.

I rise to speak about :ny cut 1mo-
tion regarding the Damodar Valley
Project. This has been referred to
by many hon. Members. This pro-
jecl seems to be ill-designed and
badly begun. The delect in
the scheme arose like this. It

was originally designed as a scheme
of flood control which naturally led
to irrigation also. Flood and irriga-
tion go together and it was cuite
natural that the authorities who had
to control the flood by constructing
bunds across the streams wanted to
divert the water for purposes of irri-
gation. But when they thought of
bunding up the rivers, the idea of
converting the scheme into a hydro-
electric scheme seems to have dawn-

ed upon them. This hydro-electric
scheme has therefore c¢ome as a
corollary to the flood contirol and

irrigation schemes and it was includ-
ed in the major scheme. But in the
course of investigation it was dis-
covered that the Damodar river and
its tributaries could supply maximum
water only for three months in the
year for the hydro-electric scheme.
That is, their supply of water for the

maximum production of pnwer un-
der the scheme would be only for
three months in the year, i.e., July

to September. Therefore, they had
to think of an alternative source of
supply for the remaining 9 months.
Government in the wusual course
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should have given up the hydro-
electric scheme and satisfied them-
selves with the flood control and irri-
gation, but in their enthusiasm, they
seem to have thought of keeping this
hydro-electric scheme also in the
bigger scheme. To supplement the
hydro-ellectric scheme, they provided
for a thermal station. When the
autonomous body of Damodar Valley
Corporation were entrusted with the
execution of this scheme, they start-

ed with the erection of the ther-
mal station first. Naturally, this
ought to ‘have come last, but .they
thought it wise to start it first. They
have progressed to a great cxtent.
They seem to have already spent

about Rs. 7 or 8 crores on this scheme.
I learn it is almost nearing completion.

Now. I do not want to condemn
this thermal station, but [ have a
positive suggestion to make. From

the Estimates Commitiee Report, it
looks that this thermal station has,
on its own merits, some very commend-
able features about it. I shall just
refer to a paragraph:

“The Bokaro thermal station
has swallowed practically all the
available flnance. Such a power
generating station, constructed cn
its own merits, and even without
combining it with the Danodar
Valley irrigation and flood
control scheme has much to com-
mend it. It would have earned
its way and could havc supplied

cheap electricity. Its financial
return alone has to save the
Corporation as a whole in what

may be termed as th2 ‘short run’.”

Sir. this would naturally lesve us
with the impression that this thermal
stantion is more important and more
useful than the hydro-electric scheme.

Luckily, the hydro-electric scheme
has not yet been started. The
thermal station is already reaching

completion and it has a capacity to
produce 200,000 K.W. My proposi-
tion under the circumstances is this:
Whether it is worthwhile to vursue
the hydro-electric scheme when we
have a thermal station which can
produce 200.000 K.W. which is more
dependable and also which can supply
electricity very cheap. I only wanted
to refer to this and suggest to the
hon. Minister, that the scheme may
be revised. Future work on the Damodar
Valley Project may be confined only
to the flood control and irrigation oor-
tions ‘of the scheme. 1f this {5 done,
we will save a lot of time, and the
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Government will save a huge sums
of money. I am sure the project
can then be completed in one or 1%
years. Otherwise, along with the
hydro-electric project, it will take
four or flve years, and also the cost
of the scheme may go beyond Rs, 100
crores. It may even go beyond Rs.
120 crores. I therefore suggest that
the hydro-electric portion of the
scheme may be dropped and only the
flood control and irrigation and na-
vigatiorr portions of the scheme may be
taken up and completed soon.

Some hon. Member was referring to
the Krishna Pennar project. Where is
another better scheme on the Krishna
River which is gaining currency as
Nandikonda Project? Kistna River,
hon. Members will be interested to
know. is the third biggest river in
India. 1t is eight times as big as the
Damodar River, and I amn suggesting
the construction of a dam at Nandi-
konda where the entire river passes
between two rocks, over 2 1ccky bed.
This is an ideal place for the construc-
tion of a dam of any height. Pro-
vidence, in her bounty, seems to
have anticipated our Food Problem
and provided a natural site for a
mighty River Valley Scheme. On
account of this rocky bed and alsoon
account of the river passing through
two rocks, the construction of the
dam would be cheap, casy and also
very quick, and I learn that when the
whole scheme is compieted, it would
ultimately supply water to 10 million
acres of land. The Southern canal
can be taken up to Madras for about
300 miles on a contour, irrigating the
flelds and giving navigational facili-
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ties all the way and finally also supply
drinking water to the city of Madras.
With so many possibilities, with such
potentialities, I request that the Gov-
ernment may think of this scheme
?long with the other river valley pro-
ects.

st wrorafer T : anafa S IR
AT AT g1 A F o Fro ¥ frral-
R fa § 9t ¥gree W aA A @
A 5t fF w5 fa o A <a
9 | IFH) TG JI9FT eMT  fa@rn
wrgar ¢ formd qdf faet 7.

[Shri Ganpati Ram (Jaunpur
Distt.—East—Reserved—Sch. Castes):
Mr. Chairman, Sir, with your permission
I would like to draw your attention to
the scherue that was provided for in
the Five Year Plan for the construc-
tion of Rihand dam in Mirzapur
district of U.P,, for the eastern
districts.................. ]

Mr. Chairman: The hon. Member
can discuss it on the day of the debate
on planning if he gets a chance. So
far as the discussion of this subject is
concerned, I think it is closed except
for the reply of the hon. Minister in
charge on 2nd July.

The House then adjourned to a
Quarter Past Eight of the Clock on
Monday the 23rd June, 1952.

Or————





